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'WDv PRADESH 
I. Andhra UnlvecsIty General 

Cooperatire Stara Ltd., 
Waltalr (Visakhaprtnam) 

a, G.R. U h m l  athy Chats 
a d  Som &nml Mor- 
ohrota and ~ e w s  hwtr ,  
Newpet, Chandrapirl, 
Chittoor DIRdd. 

3. Wastern Book Depot, Pan 
F r ,  Oauhatl. 

BFHAR 
4. Amar Rltab Gbr .  Post 

Box 78. Diagooal Road, 
Jamladpup. 

OUJARAT 
5. Vljay Storm , Statlon Road, 

Ao)nd. 
'4. The New Order Book Com- 

mny Billis Bridge, Ahme- 
dabLI.6. 

HARYANA ' 
7. MI#. Prabhu Book Service, 

Na1 Sobzimaodl, Ourgaoa, 
OIaryana). 

MADRYA PRADBSH 
8. M o d m  Book House, Shlr 

Vllm Pahce, Indore Clty. 

MAHARASHTRA 
9. Mla. Suoderdas Ciianohand, 

601, Olrgaum Road. N m  
Prin- Strd, Bombay-2. 

10. TheJnter~tlooal Book 
Hoore (Private) Limited, 
9, Ash Laoe Mahatma 
OmdM ~ o a b ,  Bombay-1. 

12. Charlea Lambert 4 Com- 30 
pany, 101, Mahatma Oan- 
dhl Rood, Opposite Clock 
Tower, Port, Bombay. 

13. The Current Book House. 60 
Maruti Lano, Raghunath 
Dadaji Street, Bombay-I. 1 

14.' Deccan Book S,talI, P m  69 
won College Road, Lana-4. * 

5 

16. Mls. People8 Book House. 16 
Opp. Ja anmohan Palaw 
~ysore-f. 

17. lnfonnatlon Coatre, 38 
Oovernment of Rajastbaa. 
Tdpolia, Jaipur City. 

U'ITAR PRADESH 
18. Swmtlk lndustrlal Work& ' t 

59, Holi Street, Moorot 
Clty. 

19. Law Book Compaoy, , 48 
Sudar Patel Marg, AUaha- 
bad-1. 

WEST BENGAL 

20. Oraathaloka, 511, Ambla 10 
Mookhsrjec Road, Belgha- 
ria, 24 Parpnu.  

21. W. Neamao & Company 44 
Ltd., 3, Old Court House 
Street, Calcutta. 

22. Firma K.L. Mukhopadh a9 Pa 
6/1Ap Baachharam Aidr; 
Laoe, Calcutta-12. 

23. MIS. Mukherjl Book House, 4 
&B, DUE Lano, Calcutta-6. 
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... ... 2 
of Hindi printing: - 

"The existing Hindi printing capacity is only 275 pages per day- 
which appears to be far too inadequate. It is surprising 
that Government are u m b h  to assess the quantum of work 
of Hindi printing as the indentors are stated to be not in 
a position to furnish the relevant statistics. In the absence 
of such an assessment the contemplated additional capacity 
of 375 pages per day was being done on an ad hoc basis. 
The Committee desire that the dificulties explained in this 
regard should be looked into and a realistic assessment 
made of the requirements for printing in Hindi so that 
printing facilities can be augmented accordingly and in 
time." 

1.7. In their reply dated the 7th December, 1972, the Ministry of 
Works and Housing have stated as follows: - 

"The matter is being processed in consultation with the Official 
Language Wing of the Ministry of Home Affairs. In the 
meanwhile some augmentation has already materialised 
and plans for further augmentation beyond the add9ional 
capacity earlier contemplated are in hand." 

1.8. The Committee note that the assessment of the quantum of 
work of Hindi Printing is being attempted in consultation with the 
official language wing of the Ministry of Home Affairs. The Com- 
mittee desire that it should be expedited in order that the printing 
facilities could be augmented on the basis of realistic assessment of 
the requirements. 

Printing of Parliamentary jobs in Government of India Press- 
Paragraph 1. 15--1.17-S. Nos. 5-7. 

1.0. In paragraphs 1.15-1.1'7 of the Report, the Committee had 
made the following observations regarding printing of Parliamentary 
work in Government of India Press:- 

"1.15. At present serious delays do occur in printing of Par- 
liamentary Committee Reports and it is not uncoramon 
that they are presented in cyclostyled form. It is disturb- 
ing to the Committee that Government have not ruled out 
"some delay" in future also. The Committee need hardly 
stress that all Parliamentary work should be undertaken 
on a priority basis by making provision for the optitnum 
demand. Any surplus capacity in the Ress  during lean? 
periods may be made available for Government work" 



"1.16 The Committee find that the debates in Lok Sabha and; 
aajya Sabha (Original and Translated verb) are being 
got printed from outside presses. The printing of original 
version and translated version of debates takes one and a 
half months on an average. The Committee understand 
that some years ago whed the Parliamentary Debates were 
being printed in Government of India Press, Minto Road, 
New Delhi, the Debates used to be printed within ten days. 
The Committee are confident that if the capacity in Minto 
Road Press is used exclusively for Parliamentary work, as 
it is meant to, it should be possible to print the debates 
withini ten days and with experience and effort bring them 
out within a week or less in the interest of giving wider 
publicity to authentic version of debates." 

"1.17 The Committee attach importance to the above recom- 
mendations and would like to know within three months 
from Government concrete measures taken in implemen- 
tation and realisation of these objectives." 

1.10. The Ministry of Works and Housing in their reply dated 11th 
December, 1972 have stated the following:- 

"Two statements indicating the details of various jobs of Lok 
Sabha and Rajya Sabha Secretariats and the number of 
copies being printed are attached. The list will show the 
divergent nature of the jobs involved. In many cases the 
number of copies to be printed is very low. In addition, 
Debates (Original and translatedjHindi versions) are also 
to be printed. It is only the Lok Sabha and Rajya Sabha 
Secretariats who can estimate the ?eak work load emanat- 
ing from them as only they are in a position to judge the 
details of jobs which will be sent to the Press for printing 
at any given point of time. However, the Department 
has from experience assessed the quantum of work which 
comes to 450 printed pages in English and 320 printed in 
Hindi per day, taking the Budget Section of Parliament as 
the peak period. Therefore, unless the Minto Road Press 
has this much capacity i t  will not be possible to undertake 
the printing of all jobs emanating from both Houses of 
Parliament by that Press, and supply printed cqies  within 
the desired time. In our view it is not a practicable pro- 
position to make provision for this optimum load as the 
spare capacity that might be available during off-session 
periods is likely to remain unutillsed as the various other 



Client departments cannot be forced to wait for printing 
their jobs. 

However, the details of jobs that can be undertaken by the 
Minto Road Press has been assessed and it is f l t  that the 
Press should be able to print the following items:- 

(1) Original version of Debate of Lok Sabha and Rajya 
Sabha. 

(2) All Bills in English and Hindi (At present Hindi Bills 
of more than 8 pages are being got printed from the Go- 
vernment of India Press, Faridabad) , 

(3) Reports of various Parliamentary Committees in English 
and Hindi. 

(4) Miscellaneous jobs of both the Houses of Parliament in 
English and Hindi except the journal of Parliamentary 
Information in Hindi which will be got printed through 
other presses or private presses. 

While it is true that printed copies of Original version Debates 
of Lok Sa.bha used to be supplied within 8 to 10 days it 
may be mentioned that at that time the number of pages . 
used to be far lesser. Before 1964, the work-load in Hindi 
was considerably less as most of the jobs such as List of 
Business, Bulletins, Synopsis of Debates, Bills etc., were 
printed only in English. Now the work has increased and 
it will not be possible to supply printed copies of Debates 
within 8 to 10 days as was done in 1964. However, it is the 
endeavour of this Department to supply printed copies of 
Original version debates of Lok Sabha within 30 days from 
the date of receipt of the manuscript in the Press to begin 
within. Efforts will be made to reduce this time lag in 
course of time and with experience. As for the Original 
Version Debates of Rajya Sabha normally the Manuscrjpts 
are received late. However, as in the case of Original 
version of debates of Lok Sabha, these will also be printed 
on priority basis. 

As for printing the translated version Debates of Lok Sabha 
it will not be possible for the Minto Road Press to print 
this with its existing capacity. Hence arrangements for 
printing this through other Government Pressesiprivate 
presses will have to be made. As for the Hindi version 
debates of Rajya Sabha, the Rajya' Sabha Secretariat have 
agreed, as an experimental measure, to the printing of the 



Hindi version debates in the 1.B.M. Unit of the Minto 
Road Press during "off session" periods. If the experiment 
proves successful, these will continue to be printed by that 
Unit during off Session periods otherwise the capacity of 
this Unit during off Session is likely to remain unutilised. 

Another important job is the printing of Reports of various 
Committees in English and Hindi. At the moment a large 
number of such Reports are sent simultaneously to the 
Resses for printing during March and April, with the 
result that it is not possible to supply printed co?ies within 
the desired time. Reasonable time should be given to the 
Press. Unless the sending of Reports is planned and ar- 
ranged in a phased manner throughout the year, there is 
every possibility of the Press not being able to supply 
printed copies in time. The synopsis and supplementary 
synopsis in Hindi of Lok Sabha and Rajga Sabha are at 
present got printed through private presses. These are 
to be printed and supplied to the respective Secretariats 
overnight, i.e. the manuscripts are received at about 9.00 
P.M. and printed copies are to be delivered to the Secre- 
tariats by 4.00 A.M. the next day. In .view of the large 
number of Sessional papers that the Minto Road Press has 
to print and supply, these will have to be got printed 
through private presses as at present. 

From the above, it will be observed that dependence on p i -  
vate presses for printing Parliamentary papers cannot al- 
together be eliminated, as the translated version debates 
of Lok Sabha, Hindi version debates of Rajya Sabha, Sy- 
nopsis and suplementary synopsis in Hindi of both the 
Secretariats may have to be got printed through pivate 
presses. However, efforts will be m d e  to get the trans- 
latedlHindi version debates printed through other Govern- 
men t presses." 

1.11. The Committee regret that although they had stressed the 
need to attend to the printing of Parliamentary jobs in the Govern- 
ment of India Pross Minto Road in time, the Ministry have merely 
stated the existing limitations and argued that even the original 
versian of debates cannot be printed within 10 days. In dew of the 
importance attached to this matter, the Committee would like to rei- 
terate that all the Parliamentary jobs should be done in time as 
otherwise the utility of the publications will suffer. The matter 
m y  therefore be settled in consultation with the Lok Sabha and 
Rajya SPbha Secretariats under intimation to the Committee. 



1.12 The Committee had made the following observation regard. 
ing augmentation of mechankal branches in all the Presses in para- 
graph 1.54 of the %port:- 

"The Committee note that a, Committee appoinfed by Govern- 
ment in 1959 to go into the question of improvement in 
quality and economy in production in the Government 
Presses recommended immediate augmentation of mech- 
nical branches in all the Presses and the reconstitution of 
them into self-contained electrical-cum-mechanical units 
where it should be possible to carry out all repairs except 
those which required specialised enginee~ing assistance. 
This recommendation made in the context of the need 
'to reduce stoppage of machine to the absolute minimum' 
is stated to be still under consideration of Government. 
The Committee would urge Government to come to an 
early decision in this regard as admittedly there is a need 
to have sufficient expertise built up within the Depart- 
ment." 

1.13. The Ministry of Works and Housing, in their reply dated the 
7th December, 1972, have stated as follows:- I 

"Matters pertaining to staff strength, scale etc. are under 
further examination. Government expect to come to a 
decision shortly." 

1.14. The Committee note that the matters inter alia pertaining to 
the question of augmentation of mechanical branches in all the 
Presses are under further examination. As &me has been already 
a delay of over 12 years, the Committee would like to emph&sise 
that suitable measures should be taken forthwith in the interest of 
smooth functioning of the Presses. The Committee are unhappy 
to note the inordinate delay in a matter of such vital impmtance. 

Detailed studies of all the Presses through the Nadonal ProductivftJ 
Council-Paragraph 1 . 5 8 5 .  No. 18 

1.15. In paragraph 1.58 of the Report Committee had made the 
following observation regarding detailed studies of d l  the F9wes@ 
undertaken through the National Productivity Council: 



"It # 9 w w n t a r y  on the wmbbg ot the PepaFtrnent 
Wt capgdty Of thg hama om a uniform and 

basis has not ap yet hen aesesaed. A producti- 
YW Cell for thi5 pupom was aet omty in September 
1970. The Committee expeet t b t  this task would be 
completed early. This Commithe W desire that detailed 
studies of all the Presses undertaken through the National 
Productivity Council should be completed as ?er a time- 
bound programme and prompt follow-up action taken to 
enhance productivity. In the meanwhile the progress of 
implementation of the recommendations of the Council in 
respect of Faridabad Press and the results thereof may 
be intimated to them." 

1.16. The Ministry of Works and Housing, in their note dated the 
7th December, 1972, have stated as follows:- 

"The National Productivity Council have completed their 
study of the Photolitho Wing of the Government of India 
Press, Minto Road, New Delhi. Their Anal re2ort on the 
study has just been received. The implementation of the 
recommendations of the Council in respect of the Farida- 
bad Press was opposed by the staff and the question has 
been raised in the Departmental Council of the Joint Con- 
sultative Machinery. No decision has yet been taken." 

1.17. The Committee are disappointed to note that no programme 
has been drawn up for the completion of the detailed studies of all 
the Presses undertaken through the National Productivity Council 
and that the implementation of the recommendations of the Council 
in respect of the Faridabad Press has not yet been decided. The 
Committee would like to urge that a prompt follow up action s h d d  
be taken on the reports of the Council already received and the 
studies in the remaining Presses completed within a target date to 
be flxed. The Committee may also be informed of the action taken 
in this regard. 

Delay in commissioning the Press at Ring Road-Paragraph 1.74-- 
S. No. 21 

1.18. The Committee had made the following observation regard- 
ing delay in commissioning the Press at Ring Road in paragraph 1.74 
of the Report:- 

'The Committee deplore the delay in commissioning the Press 
at Eliag Road, New Delhi. The Press which was scheduled 
to be commissioned by September, 1967, went into nucleus 



production only on 1541869. The c@nstrucdon of the 
Aese buildhg which was to be completsd by May, 1066~ 
L yet to be completed. The Committee decrfrs that the 
delay and lack of coordination at the various atagss of 
construction of the building should be investigated and 
appropriate aceon taken!' 

1.19. The Ministry of Works and Housing, in their reply dated the. 
7th December, 1972 have stated as follows:- 

"The delay in the commissioning of the Government of India 
Press, Ring Road, New Delhi is under investigation." 

1.20. The Committee find that the delay in commissioning the 
Press at Ring Road, New Delhi is still under investigation. The Com- 
mittee would stress that the investigation should be completed expe- 
ditiously and appropriate action taken. In the meanwhile the pro- 
gress made may be intimated to the CommSttee. 

Assistance of an expert on finance and accounts-Paragraph 1.89- 
Serial No. 27 

1.21. In paragraph 1.89 of their Report, the Committee had made 
the following observation regarding the necessity for the assistance 
of an expert on finance and accounts: 

"It is also necessary to forthwith change over to commercial 
system of Accounts which would make it possible to And 
out the returns of the Presses as compared with the in- 
vestments made. This alone could establish the degree of 
efficiency of the Presses, besides bringing in the desirable 
financial discipline in their working. In this connection 
the Committee would suggest that the assistance of an ex- 
pert on finance and accounts should be available to the 
Department as a whole and if considered necessary, to 
each Press." 

1.22. The Ministry of Works and Housing, in their reply dated the 
12th December, 1972 have stated as follows:- 

"In order to have a cost accounting structure whereby it may 
be possible to analyse, evaluate and investigate production1 
costs for helping management in controlling the cost of 
printing and in maintaining a reasonable degree of operat- 



ing eBciency, the various Heads and Sub-heads of charges. 
." - have been regrouped and a more analytical set of cost 

centres provided in a redesignated form for the State- 
ment. With the approval of the Director of Commercial 
Audit and that of Government, this new form has been 
introduced for adoption with effect from the accounts 
statement for 1972-73. 

The provision of an expert on financial accounts for the Head- 
quarters Office of the Chief Controller of Printing and 
Stationery is already under the active consideration of 
Government. Provision of similar expertise to each of 
the presses is not considered necessary immediately, but 
exclusive Cost Cells under departmental Accounts have 
been set up in all the major presses." 

1.23. The Committee have been informed that while provision of 
an expert on Finance and Accounts to each of the Presses is not 
considered necessary immediately a provision for the Headquarters 
Omce of the Chief Controller of Printing and Stationery is under 
active consideration of Government. The Committee desire to em- 
phasise that the Headquarters Office should have a Financial Ad- 
viser and Chief Accounts. Officer early. 

/ 

Physical verification of stock at the Temple Street Press, Calcutta- 
Paragraph 1.101--Serial No. 31 

1.24. In paragraph 1.101 of their Report, the Committee had made 
the following observation regarding physical verification of stock at 
the Temple Street Press. Calcutta:- 

"It is clear that there is no effective inventory control and 
material management in the Government Presses. The 
Committee need hardly stress in this context that there 
should be regular verification as also occasional surprise, 
verification of stock and prompt follow-up action. The 
result of reconciliation of the discrepancies brought out in 
the stock verification at Nasik, Nilokheri, Faridabad and 
Minto Road, New Delhi Presses as also the results of re- 
veriAcation of stock at Coimbatore Press may be report- 
ed to the Committee. The Committee would also be in- 
terested in knowing the reasons for not conducting any 
physical verification for over 17 years since 1954 at t h e  
Temple Street, Calcutta Press!' 



1.26. me MW&y of Worb  an4 H o w  B thw Fpply dated 
.&he 7th December, 1992 have st$ted as follows: - 

"Reconciliation of the discrepancies in the stoJr verifiable at 
Nasik, Nilokheri, Faridabad ourd Minto %ad, New Delhi 
Presses, as also, reverification of stock at CoMbatore Preaa 
are in progress and all efforts are being made to complete 
the work within the next 3 montha. 

Preliminary enquiry made has not revealed the reason for not 
conducting the physical verification of stock for over 17 
years at the Temple Street Press, Calcuttg. An omcer of 
the Headquarters Office of the Chief Controller of Print- 
ing the Stationery has been detailed for on-the-spot en- 
quiry and to submit a report by the middle of Decem,ber, 
1972. 

As regards regular verification as also occasional verificaiion of 
dead stock articles, the Chief Contdler of PllintSng and 
Stationery is collecting necessary data to draw up Q pro- 
cedure so that proper watch is kept by his ofiice." 

1.26. In reply to the Committee's observation as to why no physi- 
.cal verification of stocks was conducted for over 17 years since 1954 
at tbe Temple Street Press, Calcutta, the Ministry 6as intimated 
that an OBIicer of the Headquarters OfRce has been deputed for on- 
the-spot enquiry. The Committee would like to know the outcome 
of the enquiry. 

Preparation of a regular proforma accounts-Paragraph 1.107--Serial 
No. 34 

1.27. In paragraph 1.107 of their Report. the Committee had 
made the following observation regarding the preparation of a re- 
agular probnna accounts in the form of manufacturing account, pro- 
fit and loss account and balance sheet: 

"Now that ali the Departments have been b l a r e d  as "paying" 
with effect from 1st April, 1971, following the recommen- 
dations of the Committee, it is time to conelder the ques- 
tion of treating the Presses as camrnercial units and pre- 
paring regular proforma accounts in the form of manufac- 
turing account, proM and loss aocount end balance sheet. 
The Committee wish to be informed of the &dsion taken 
in this regard.'' 



1.28. The Ministry of Works and Housing, in their reply dated 
the  18th 'December, 1972 have stated as follows-- 

"In so far as the question of treating the Presses as Commer- 
cial Units is concerned, the Department of Adpinistrative 
Reforms of the Government of India examined the work- 
ing of the Omce of the Chief Controller of Printidg and 
Stationery sometime back and in the Report submitted in 
February, 1070, expressed the vie,w that it would be in- 
appropriate to treat the Press as commercial units. This 
expert opinion of the Department of Administrative Re- 
forms may be accepted. An extract from the relevant por- 
tion of the Report is attached. 

As regards the question of preparation of "manufacturing ac- 
count", "profit and loss account" and "balance sheet", it is 
proposed to examine this in consultation with the Comp- 
troller and Auditor General to see in what manner changes 
can be introduced in the existing system to conform to 
Committee's recommendation but without the Presses be- 
ing treated as commercial units." 

1.29. As regards the preparation of a regular proforma account 
in the form of manufacturing account, profit and loss account and 
balance sheet, the Committee note that it is proposed to examine 
this question in consultation with the C. & A: G., to see in what man- 
ner changes can be introduced in the existing system to conform to 
the Committee's recommendations. In view of the importance of the 
matter, the Committee would like to impress on the Government the 
need to finalise the matter without further delay. 

Centralised system of payment-Paragraph 1.v2eSeral No. 37 

1.30. In paragrriph 1.120 of their Report, the Committee had ob- 
served the following regarding savings under the head "B- 
Stationery Stores-Purchases in Indiap':- 

'"The Committee understand that considerable savings occurr- 
ed under the head "B-Stationery Stores-Purchases 11) 

India" after the introduction of centralised system of pay- 
ment in the year 1967-68. They accordingly wish that 
shortcomings, if any, in the system should be remedied and 
effective budgetary control ensured." 



I2 

1.31. The Ministry of Works and Housing in their note dated 
the 7th December, 1972 have stated the following:- 

"The matter is being pursued with the ' Pay and Accounts 
OfBcer, Calcutta." 

1.32. The Committee bad recommended that shortcomings, if any, 
in the centralid system of payment should be remedied and effec- 
the  budgetary control snsured. The matter is Mnq pubued' by 
Government with the Pay and Accounts Oflicer, Calcutta. The Corn- 
mittee would like to b o w  tbe outcome of the examination. . 



CHAPTER U 
RECOMMENDATIONSlOBSERVATIONS THAT HAVE BEEN 

ACCEPTED BY GOVERNMENT 

The Committee And that as against the Fourth Plan allocation 
of Rs. 800 lakhs the expenditure incurred during the first two years 
of the Plan periods was, only Rs. 150.80 lakhs representing 18.85 per 
cent. ' Further there has been heavy shortfhl in expenditure against 
the Planning Commission's allocation during the year 1969-70, ex- 
penditure being Rs. 55.38 lakhs against the allocation of Rs. 122.31 
lakhs (Rs. 136.72 lakhs according to Audit). The Committee would, 
therefore, like to know the reasons for the slow progress in imple- ' 
mentation of plan schemes. They however, hope that the depart- 
mental machinery would be geared up to reach the Plan targets by 
having a schemewise control in the remaining years so that the 
printing capacity may be augmented by the end of the Plan as ex- 
pected. 

[Sl. No. 1 (Para 1.11) of Appendix to the 41st Report 
(5th Lok Sabha)] 

Action taken 

The following are the revised figures about the plan expendi- 
ture : - 

The Committee's suggestion that schemewise control should be 
introduced to check heavy shortfall in plan expenditure has been 
accepted. 

[Ministry of Works and Housing O.M. No. G25015/8172 
at. 22-12-72]. 



Recommenda tion 

The Committee were informed that even with the setting up of 
new presses and expansion of the existing ones during the Fourth 
Plan period We Government of India Presses would not be in a 
position to meet the printing requirements fully. The Committee 
have dealt with the question of improving the performance of the 
presses in the following sections of this Report. In order to have 
an optimum utilisation of the existing capacity, the Committee 
would also like to urge Government to consider the possibility of 
introducing additional shift in all the presses ensuring availability 
of smcient  trained operators. 

[Sl. No. 2 (Para 1.12) of Appendix to the 41st Report 
(5th Lok Sabha) J 

Action taken 

Second shift has been working for a number of years in the 
following Presses, namely, (1) Minto Road Press, New Delhi, ' 

(2) K. S. Roy Road Press, Calcutta (3) Temple Street Press, Cal- 
cutta, (4) Aligarh Press. (5) Simla Press, (6) Santragachi Press, 
(7) Faridabad Press, (8) Nilokheri Press and (9) Nasik Press. 
Additional shift has been sanctioned in ( I )  Ring Road Press, New 
Delhi, (2) Coimbatore Press, (3) Koratty Press and (4) Chandigarh 
Text Book Press. It is not proposed to introduce additional shift 
in (1) Rashtrapati Bhavan Press, New Delhi and (2) Gangtok Press, 
Sikkim. 

[Ministry of Works and Housing O.M. No. G2501518172 
at. 8-12-72]. 

Recommenda tion 

The Committee note that following the recommendations of the 
Estimates Committee, steps me being Raken to off-load non-Parlia- 
mentary items of work from the Minto Road Press to enable it to 
tackle the Parliamentary jobs more effectively. However, the Com- 
mittee would like to be informed of the target date fixed to achieve 
this objective. The Committee desire that dependence on outslde 
Government Presses and private presses to get Parliamentary jobs 
(including Parliamentary debates) printed should be eliminated as 
early as possible. They are, however, concerned to learn that even 
with the addition of the Repmgraphic Unit at the Minto Road Press 
the Hindi capacity falls short of requirement by 20,000 pages in 
royal octavo. The Committee hope that the Hindi capacity of the 



three Government of India Presses in the Delhi complex would be, 
suitably augmented before long. 

[Sl. No. 4 (Para 1.14) of Appendix to the 31st Report 
(5th Lok Sa!bha)] 

Action taken 

' With a view to relieve the Government of India Press, Minto 
Road, New Delhi, of all non-parliamentary jobs, orders for diver- 
sion of most such jobs from that Press to other presses have been 
issued. The two non-parliamentary jobs which will still remain 
with the Minto Road Press after the orders issued are given effect 
to are (i) a portion of the non-secret portion ~f budget documents 
and (ii) Sections 1 and 2 of Part I1 of the Gazette of India, and all 
extra-ordinary issues of the Gazette of India. As regards printing 
c f non-secret portion of Budget documents the new Lino type 
r?schines and Mono Key Boars ordered for the Government of India 
Press, Ring Road, New Delhi, have been received only recently and 
a few of them have been commissioned. 

As for the Gazette of India, Sections I and 2 of Part 11, these 
relate to Acts, Ordinances and Regulations and Bills, Reports of 
Select Committees on Bills all of which is work closely connected 
with Parliament. As for the extra-ordinary issues, all Acts, Ordi- 
nances, etc. are published in the Gazette extra-ordinary. Since most 
of these relates to the Sections being printed by the Minto Road 
Press, it is felt thn.t printing of Extra-ordinary issues of the Gazette 
of India should continue to remain with the Government of India 
Press, Minto Road. 

Steps have been initiated to augment the Hindi capacity of the 
3 Government of India Presses in Delhi Complex. Hindi matrices 
are being procured for all the 3 presses. 

A Supplementary E.F.C. Memo. for expansion of the Government 
of India Press. Ring Road, New Delhi 2nd procurement of 7 Line 
Type, 2 Mono key boards and 2 Mono Composition Casters and 19 
printing machines has been approved by the Ministry of Finance. 
Acquisition of these machines will further augment the capacity of 
Hindi printing. 

Sanction has been issued for establishing a Photo Litho Press at 
Faridamad mainly for Hindi printing work. 

ministry of Works and Housing O.M. No. G25015'8'72 
dt. 8-12-72]. 



There has been progressive decline in the actual outturn of the 
Calcutta (Temple Street) and the Satragechi Prerrsee during the 
three years ended 31st March, 1971, the outturn in term of impee- 
sions in crofes being 9.20, 8.62 and 7.38 and 13.03, 11.05 and 8.10 mu- 
pectively. Further as at the end of July, 1971, jobs numbering 168 
and 248 respectively were in arrears o v e ~  a period of one year and 
above in these Presses. The Committee would like to know fhe 
reasons for the deterioration in the performance of these presses and 
the steps taken to improve the positioa 

IS1 No. 8 (Para 1.48) of Appendix to the 41st Report 
(5th Lok Sabha)] 

Action taken 
The two main reasons for decline in outturn of the Temple 

Street Press, Calcutta and the Satragachi Press during the years 
1968-69, 69-70 and 70-71 are: (i) continued paper shortage; and 
(ii) the law and order situation in and around Calcutta. The total 
loss of production in the rotaries in the Santragachi Press was 
4369) hours in 1970 and 4940 hours in 1971. If this loss in produc- 
tion had not taken place, the Santragachi Press would have main- 
tained its production level of 1968-69. 

It is to be noted that both the Presses at Santragachi and Temple 
Street are forms printing Presses requiring considerable amount of 
reel paper and it is in this item that the shortage has been acute 
and still persists. 

The Temple Street Press is situated in a busy central areas and 
in times of "bundhs" or other disturbances, the work of this Press 
gets dislocated. 

The loss of production has as a consequence increased the num- 
ber of jobs in arrears. 

As regards remedial measures, although the law and order situa- 
tion has considerably improved, the shortage of paper has become 
worse. This matter hm been taken up with Directorate General, 
Supplies and Disposals and the Ministry of Industrial Development. 
At the same time paper is being diverted from Aligarh where the 
supply has been relatively satisfactory, to Santragachi. In addition 
to this, failure. of power supply has become frequent in the Calcutta 
complex as well. 

ministry of Works and Housing O.M. No. G25015/8/72 
dt. 13-12-721. 



Of the 13 Presses excluding New Delhi (Ring Road) Prem, the 
actual output of New Delhi (&to Road), Nasik Road, Santragechi 
and Coimbatore Presses was comparatively far below the aanual 
printing capacity assessed by the Technical Wcers  of the Depart- 
ment in March 1968. As against the tentative capacity in terms of 
impressions in crores of 15.35, 20.60, 25.07 and 8.14, the output during 
1070-71 was 3.10, 13.78, 8.10 and 3.69 respectively. As many rn 436 
jobs (741 according to Audit) were in arrears over a period of one 
year and above as on 30th July 1971 at the Nasik Press alone. The 
Committee further find that a printing machine remained idle a t  
New Delhi (Minto Road) Press since September 1966 due to mecha- 
nical defect and another machine remained idle at Santragachi since 
October 1968 due to electrical defects. All these go to show that 
there has not been effective control over the working of these 
Presses with a view to ensuring optimum utilisation of installed 
capacity. The Committee note that the Manager of these four 
Presses have been asked "to take steps to reduce stoppage and to 
raise productivity". The steps taken and the improvement effected 
thereby may be reported to the Committee. The Committee further 
suggest that Government should study the position in depth in res- 
pect of each of these Presses. They should bring out a white paper 
giving the factud position. the remedial measures taken and the 
watch that is being exercised at the hearlquarten to see that the 
targeted production is achieved in these Presses. 

[Sl. No. 9 (Para 1.49) of Appendix to the 41st Report 
(5th Lok Sabha)] 

Action taken 

The following steps have been taken so far to improve the per- 
formance of the Presses. 

For the first time, a complete classified list of primary machines 
and equipment in all the Government of India Presses have been 
collected and compiled in a single brochure. Information regarding 
the age of machines can be obtained at a glance from the brochure. 
This is to enable the Department to plan ahead replacements, urgent 
repairs etc. 

A task force has been set up consisting of senior technical omcers 
of the Department who have been directed to take steps in cmsul- 
tation with the Managers of the Presses to reduce the arrears in 



the first instance. They Have been studying the conditions in each 
Press separately. A preliminary study of the Faridabad Press has 
a h a *  lieen completed. and currently they are studying the Gov- 
ernment of India Press, Simla. Simultaneously all the Government 
d M i a  Presses Cho had accumulated arrears'have been instructed 
to liquidate as many of them as possible. I t  has been emphasised 
that. henceforth accumulation of arrears without sufficient accept- 
able keason will be noted in the confidential reports of the Managers 
concerned. 

i. 

Unfartvnately the study of evolving a norm ror production has 
not progressed as desired due to the opposition from Staff Side of 
the Departni'ental Council under the Joint C3onsultative Machinery. 
Without a realistic norm of production, the performance of a Gov- 
ernment of .India Press cannot be properly gauged. The method 
adopted in the past was at best a crude method to study the rela- 
tive performam& and has very little relationship with the actual 
workload, man hours available and the state of machines in a parti- 
cular unit.. . - : 

While discussing the attempts to achieve the targets, mention 
must be made of the acute shortage of paper which the Department 
has been experiencing for the last three years. I t  need not be em- 
phasised that witfioyt this basic raw material, any attempt to main- 
tain the present production level or improve on it will become 
purely theoretical. Even then steps are being taken to gear up 
each unit with the hope that once the paper position improves the 
Presses will fylfil their commitments within the specified time. At 
present, however, there is very little indication that the Government 
of India Presses will be allotted the required amount of printing 
paper. 

. A complete review under normal conditions is possible only 
when the full requirements of paper for each Press are supplied and 
a standard norm of production has been prescribed. 

.I 

. [Ministry of Works and Housing, O.M. No. G. 2501518 72, 
dt. 13-12-72]. 

Recommendation 
The C~mmittee are in particnlst concerned about the poor per- 

formance of the Minto Road Press, the outturn of which was a mere 
20 per centbf the capacity as assessed by the Technical OfRcers of 
th'e Department. They see no reason why with concerted efforts 
i t  should not be possible to reach the capacity and would like to 



stress that the shortcomings of the Press should be attended to on 
top priority basis. Situated a8 it is in New Delhi at a short distance 
from the headquarters it would well act as a model for other Gov- 
ernment 0f lndia Presses to emulate. 

[SI. No. 10 (Para 1.50) of Appendix to the 41st Report 
(5th Lok Sabha)] 

Acticn taken 

There are certain special features about this Press which will 
have to be taken into account while examining its performance. By 
far the vast majority of the work consists of shortrun jobs with a 
very tight time schedule. As the old method of assessing the in- 
stalled capacity of a Press was mainly based on the capacity of the 
printing machines. the performance of a unit where short-run jobs 
are in majority will naturally be low. Further, the flow of the work 
in Minto Road Press is fluctuating considerably. 

In order, however, to improve the performance of this unit, all 
non9arliamentary work is being shed so that the peak periods can 
be isolated coinciding with the Parliament sessions and the lean 
pericds to be utilised by printing the Hindi versions of Parlia- 
mentary debates. By these methcds it is hope to improve the perfor- 
mance. 

[Ministry of Works and Housing, O.M. No. G. 25015'8 72, 
dt. 8-12-72]. 

Recommendation 

The Committee do not think that there exists an effective control 
over arrears of jobs. In all jobs aggregating 2819 resmined in ar- 
rears over a period of one year and above so on 30th July, 1971. 
Although sGme reasons hsve been given jn general. the Committee 
desire that the position should be examined in each Press and appro- 
priate remedial measures taken to ensure that jobs are executed 
promptly. 

[SI. No. 12 (Para 1.52) of Appndix to the 41st Repon 
(5th Lok Sabha)] 

Action taken 

With a view to identify and attend to shortcomings of each Press 
a task force has been set up in the Headquarters Office as suggested 
by the Committee in their recommendation in para 1.57. The first 



duty assigned to the task force has been to examine the details ob 
jobs pending in all Government of India Presses. They have already 
exarnfned the Goxernment of India Presses at Faridabad and Simlo 
and suggested remedial measures. The rest are being taken up 
one by one. 

[Ministry of Works and Housing, O.M. No. G. 25015/8172, 
dated 8-12-72]. 

It is regretable that a number of machines in the various Presses 
[Aligarh, New Delhi (Minto Road), Gangtok, New Delhi (Rashtra- 
pati Bhavan), Santragachi] are remaining idle over a number of 
years due to some defect or other affecting the output. The Com- 
mittee hope that these machines would be get repaired without 
further loss of time. 

[Sl. No. 13 (Para 1.53) of Appendix to the 41st Report 
(5th Lok Ssbha) ] 

Action taken 

The machines in the Government of India Presses, Santragachi 
and Rashtrapati Bhavan, New Delhi (automatic Vorwarts No. 9 and 
Platen, Chandler and Price respectively) which were idling for 
some time are no longer idling. 

The Falcon Printing Machine No. 8 of G.I.P., Minto Road. New 
Delhi is bevond economical repairs. It has since been declared as 
unserviceable. 

[Ministry of Works and Housing, O.M. No. G. 2501518 72. 
dt. 13-12-72]. 

The Committee learn that shortage of paper has resulted in a 
large number of jobs being delayed and in lowering of outturn. 
The matter requires to be tackled at Government level. The Com- 
mittee have dealt with this general question in their 38th Report. 

[Sl. No. 15 (Para 1.55) of Appendix to the 41st Report (5th Lok 
Sabha) 1. 

- Action taken 

As recommended by the Committee, the matter regarding pro- 
curement of adequate quantity of paper for the Government Presses 



is being pursued at the Government level. A 'Note' on the subject 
is attached. 

[Ministry of Works and Housing, O.M. No. G 2501518172, 
f dated 22-12-72]. 

NOTE 

A meeting was held in the Ministry of Works and Housing on 
the 12th August, 1970 to consider the unsatisfactory supply of paper 
by Paper Mills and measures to meet the immediate requirements 
of paper of the P. & S. Deptt. The representatives of this Ministry, 
Ministry of I.D. and I.T. and C.A. and C.C.P.  & S. were present. 
It was concluded at the meeting that:- 

(i) import of paper for P. & S. Deptt. was not desirable and 
stoppage of export of paper involved a matter of import- 
ant export policy; 

(ii) economy instructions in regard to the use of paper be 
issued to all concerned in Government of India; 

(iii) if the current rates for paper were suitably enhanced, 
there was reasonable prospect of getting a better supply 
of paper from Mills; 

(iv) local purchase of paper may have to be resorted to meet 
critical shortages; and 

(v) C.C.P. & S. to intimate the D.G.S. & D, his requirement 
of different varieties of paper. 

2. With regard to the delay in the supply of paper, it was re- 
vealed that the D.G.S. & D. had not concluded the rate contract of 
paper for the year 1970.71 even in September, 1970. As the paper 
Industry was demanding increase in prices, no firm was c~ming  up 
for excuting rate contract. The C.C.P. & S. was to examine the 
feasibility of entering into running contracts of paper. 

3. With regard to the procurement of all the paper required foi 
printing Government jobs, forms etc. in the absence of regular sup- 
plies by Paper Mills against Rate Contracts concluded by the 
D.G.S. & D. and in view of the large back log against old Rate Con- 
tracts, besides 34,556 MT allocated on Paper Mills against current 
year's rate contract. all possible efforts having been made. the 
matter was taken up at H.M.'s lwel with the Ministry of I.D. and 
I.T. In July. 1970, the Paper Mills promised supply of 7.000 MT 
wr month against back log but the actuals were only 2,278 MT in 



July, 1970, 1,633 MT in August, 1970, 2,073 MT in September, 1970, 
2,060 MT in October, 1970 and 1,218 MT in November, 1970, Against 
the current orders, only 133 MT was made till the end of November, 
1970. The promises made by the suppliers had gone down alarm- 
ingly. Since the Paper Mills could no longer be taken at  their 
word without any adequate supplies, the matter had to be taken up 
at H.M.'s level with H.M., I.D. and I.T. suggesting steps for requi- 
sitioning some papers from the stocks under Sec. 18-G of the 
Industries (Development and Regulation) Act, 1951 or under sec- 
tion 3 of the Essential Commodities Act, 1955. Alternatively, i t  
was proposed to import the required quantity of paper from abroad. 

4. In view of the serious situation that arose due to large back 
log (23,470 MT) against the old Rate Contract besides 34,566 MT 
allotted on the Paper Mills against the Rate Contract for 1972, the 
alarming position was brought to the notice of P.M. in February, 
1971 seeking help in resolving the current crisis, as the D.O. corres- 
pondence between the Ministers did not evoke any useful response. 

5. Instructions for economy in the consumption of paper and 
other stationery stores were issued in February, 1971 by this 
Ministry. . 

6. A meeting was held by the Ministry of I.D. and I.T. with the 
Paper Industry on the 5th February, 1971. The Paper Industry 
agreed to supply 8,000 MT during March, April and May, 1971 every 
month and 7.000 MT from June 1971 onwards. The Chairman of 
the Joint Committee of the Paper Industry stated that 50 per cent 
of the above quantities would be for Government of India Stationery 
Office, Calcutta. 

The Paper Mills did not keep their promise and supplied only 
2,996 MT during March 1971. The supplies during April, 1971 did 
not pick up. The C.C.P. & S, again impressed upon the D.G.S. & D. 
to put all possible pressure on the Industry to step up supplies in 
accordance with the undertaking already given by them. 

As the situation was deteriorating fast and getting out of control, 
Shri I. K. Gujral, the then H.M.(S) took up the matter with the 
Ministry of I.D. In reply, the Ministry of I.D. stated that in case it 
becomes necessary to have more paper, we may have to resort to 
limited imports. 

In view of the serious situation that arose preceding September. 
1971, this Ministry wrote to the Ministry of I.D. the import of some 
paper to meet the Department's needs for five or six months to ti& 



aver the preMat crisis. Accordingly, concurrence of the Ministry 
of LD. war sought to the import of 11,500 MT of papers to meet re- 
quirements of Central Government Resses apart from what was 
avdlable from indigenous production. 

7. In view of the' serious concern in not being able to execute 
on time the growing volume of printing jobs, it was proposed to 
place the matter bsfcre the Cabinet regarding steps to be taken to 
increase the supply of paper in particular for which a meeting was 
convened on the 27th October, 1971. At the meeting the C.C.P. & S. 
was requested to draw up p~oposals relating to the consumption of 
paper giving technical analysis of consumption of paper. 

8. Thereafter, in view of the inadequate/erratic supply ot ?aper 
by the Paper Mills in the last two years or so which created a near 
famine condition in the Government of India Presses resulting in 
idling of men and machine with consequential loss of production, in 
April, 1972, the Ministry of Foreign Trade was approached for im- 
port of paper from Bangla Desh to the tune of 2,300 tons of Reel 
Paper and 3,700 tons of Flat Paper. The Ministry of F.T. suggested 
to take up the matter with the S.T.C. In effect ony 1,000 tons of 
white printing and typewriting paper may become available. 

9. In June 1972, the Ministry of I.D. wanted to know to which 
Government Printing Press the defaulting Mills are linked and 
names of the Presses to which supplies need to be rushed. In 
August. 1972, the C.C.P. & S. furnished the names of the Presses. 

10. In July 1972, the MlID was informed regarding shortage ex- 
perienced by the P. & S. Deptt. in respect of white printing paper 
with a view to having the difficulties sorted out. That Ministry 
replied that if this Ministry could furnish them with a list of ~ r d e r s  
and outstanding supplies against such order, broken down separate- 
ly for each mill, the matter could be taken up with the Mills. With 
regard to the suggestion that the Paper Mills should be pursued to 
accept a further allocation of paper for Government requirements. 
the views of Ministry of Supply have been invited by Ministry of 
LD. in the matter. 

Recommendation 

Another factor which seriously affects the output of the Press 
is want of operatives. The loss of production due to this was as 
high as 15.8 per cent at Faridabad Press. Besides delay in getting 
the necessary sanction to the posts, there appeared to have been 
dFfItculty in getting trained men especially for Hindi jobs. The 



Committee hope that the Department would m a s  adequats ,. 
arrangements for training operatives well in tiine to meet ant5cl- 
pated requiremelts Special attention should be given to training 
Hindi operatives in view of the considerable expansion of capacity 
of Hindi Printing contemplated during the fourth plan and the dim- 
culties being experienced in getting Hindi operativec for the exist- 
ing requirements. 

[S. No. 16 (Para 1.56) of Appendix to the 41st Report (5th Lok 
Sabha) 1. 

Action Taken 

Recruitment to posts meant for direct recruitment is made 
through the Employment Exchanges who are required to nominate 
persons with requisite experience and qualifications in the trade. 
Under the Apprenticeship Act, Government of India Presses are also 
recruiting and giving training to apprentices in a number of trades 
in the printing industry. As regards training in Hindi of existing 
workers in the Government of India Presses, the Hindi Teaching 
Scheme of the Ministry of Home Affairs is also open to the indus- 
trial employees particularly those in the Composing and Reading 
Branches. 

So far, the shortage of operatives has been felt more keenly for 
Mechanical Composing in Hindi. Recently, the Department has 
recruited Operatives for Hindi Lino Machines even though their out 
put in the test fell short of the minimum prescribed, on the condi- 
tion that they would give the prescribed out put within six months. 

On the Photo Litho side, a decision has also been taken that 
certain categories of operatives to be recruited for Text-book Press, 
Bhubaneswar should be given training for a few months in the 
Text-book Press, Chandigarh, before they are entrusted with sophis- 
ticated machines and equipments. 

It is hoped that with these steps, operatives for the existing re- 
quirements will become available. 

[Ministry of Works and Housing, O.M. No. G. 2501518172, 
dated 8-12-72]. 

From the foregoing the Committee are convinced that there is 
need for a critical review of the working of the Presses periodically 
a t  Government level at meetings to be attended by Managers of ell 



the Presses, so that the factorr that inhibit the production may come 
to light in time and appropriate remedial measurea taten in a co- 
ordinated manner. The Committee feel tbat things would improve 
only if accountability for producing results and achieving targets is 
enforced at all levels and the organisation becomes responsive and 
result oriented. There should be a task f o m  at headquarters to 
identify and attend to the short comings of each of the Presses. 

[Ministry of Works and Housing, O.M. No. G. 2501518172, 
dated 8-12-72]. 

Action Taken I 

A Task Force with Controller of Printing, Controller of Printing 
(Norms), Controller of Administration, Project Ofilcer and Deputy 
Controller (Administration) has been set up to identify and to 
attend to the shortcomings of the Presses. They have already taken 
up the question of liquidation of arrears press by press. 

Periodical review of the working of the presses has also been 
under-taken. 

[Ministry of Works and Housing, O.M. No. G 25015 8 72, 
dated 8-12-721. 

Recommendation 
The Committee are not aware of the circumstances under which 

excess supplies of 39,950 registers (form C.G.C.4) valued at Rs. 0.95 
lakh accumulated in the Press and could not be disposed of till Sep- 
tember, 1970. The Committee may also be apprised of the action 
taken in the matter and the disposal of these registers. 

[S. No. 20 (Para 1.65) of Appendix to the 41st Report (5th Lok - Sabha) 1. 
Action Taken 

The accumulation of the printed registers in the Press was due 
to the fact that no effective action was taken by the Chief Control- 
ler of Printing and Stationery for their disposal after the matter 
was reported by the Manager of the Press in August, 1968. Action 
for disposal could be taken in September, 1971. The failure on the 
part of the Chief Controller of Printing and Stationery in this re- 
gard is regretted. 

2. With a view to utilise usefully the forms and registers printed 
in excess, in September.'l971. the Chief Controller of Printing and 
Stationery addressed the various State Governments and the Cen- 



tnrl Water and Power Commission, New Delhi intimating the avail\:, 
ability of the f o r m  and registers. In response to this circular, 
some ofaces of the State Governments requested for supply of these 
forms and registers. The SupeFintending Engineer, Central Dis- 
charge Circle, Central Water and Power Commission, Hyderabad 
also intimated that all the available forms and registers are re- 
quired by his offices and requested that these may be supplied to 
the Assistant Executive Engineer, Southern Gauging Sub-Division, 
Central Water and Power Commission, Coimbatore. Some quantity 
of these forms and registers were supplied to this officer, but the 
entire quantity could not be supplied due to his difficulty in storirg 
these for onward transmission to the various Gauging Sub-Divisions 
of Central Water and Power Commission situated all over the coun- 
try. The overcome this difficulty, the Superintending Engineer was 
requested to intimate the names and addresses of the various offices 
to whom these forms and registers are to be despatched so that the 
same could be done direct by the Press itself. The defails have been 
furnished and the entire quantity of surplus forms. g d  registers 
would be despatched to the consignees by the press as early as 
possible. This cx!d not bc done so far due to rai1wp.y booking 
restriction 

Details of surplus forms and registers available with the P1.ess, 
the ouantity supplied so fsr and the quantity yet to be supplied (for 
\;-:I c : ~  request has keen received but could not be despatched) are 
given below: - 

4 

( i )  Surnher of forms ?nd rqhters (a) Registen ' ' , . 24.20 
lying witi~ the Press (b) Wire Stitchcd kegitters . 17,ax, 

(c) Lwsc Fonnr (742-rcarns 1 . 7420 - 
26.870 

(ii! Supplied 

S.  No. Name of Office Date of Deeptch Quantity 

I Supdt. Engineer Master Plan Circle, Rdpur . January, 1972 100 

2 Executive Engineer, WRS D i m  No. 17, B 
Sevak Ashram Road, Karanpura, Dehradun March, 197, 7 < 

3 E x e e v e  Engineer, WRS Divn. No. I1 
Gqan Ruhly 22, New A p ,  Agra-3 , -do- 70 . . - -- -- ---.. ----- . ..--*..--.- 



27 
-.- -- 

%No. Name of Oiace Date of Despatch Quantity 

4 8% b g h m r ,  W.R.S. Diva. No. 111, 8, 
F-Rod, Ludtnow. . M P t c h a  1972 

5 E L F  WAS. D i m  No. IV, Loadon 
hlh on Church Rod, Lu Tclibagh, 
v u u r w l . . . . . .  -do- 

6 Ex. Engineer, W.RS. Dim. No. V.PWO., 
IYendraNagar,Patna-16 . . .  do- 

7 Ex. Engineer W.R.S. Dim. No. VI Bahm- 
re (P.O.) Mumhidabad Ditttict West 

IPello,l. . . . . . .  -do- 
8 A m . ,  Enpiam Southern Gsudng, Sub- 

Dinston Coimbatore , , , . April, 1972 

(b) Ulpbwnd Wirutirchd rrqirten. 

I Auistant Southern Gauging Sub- 
i * i 0 n m t  . , . . ,, 19- 

2 Assistant Engineer, Eastern Gauging Sub- 
Division, Raipur Bhuvaneswar . . August, I972 

3 Auismt  Engineer, Eastern Gauging Sub- 
D i W n ,  R.ipur . .  A-t, 1972 

q Assistmt cer Western Gauging Sub- 
Division% water & Power -- 
mission, Ahmedabd . . .  26-10.1972 

9 Anistant E q h e r ,  Western Gauging Sub- 
Division,Surat . . .  26-10-1972 

Total . . .  

(iii) &Lna remaining with the press for ,which w w s t  hu been received from 
rh Ceuml Wuer md Power (Lnnmwbn but could not be despatched w 
fu due to nilway bodring restridon. 

Unbound wirestitched registers . . . . . . .  4000 

Looc f o m  ( 7 ~  n u n s  which will make 7,420 rrfittm) . .  7.420 

fIKMstry of Worb and Housing, O.M. No. G 25015!8:72, 
dated 88-12-72]. 



ReeommandP tton 

The Committee also -regret the delay in placing orders for a p e  
parts etc, required for the installation of Lino Machines transferred 
from Minto Road Press. Major part of the delay is attributed to 
the delay in getting the D.G.T.D1s. clearance and the foreign ex- 
change sanction revalidated by the indentor, The Committee wbuld 
like the procedural bottlenecks, if any and the slackness in taking 
action by the ofacials concerned to be examined. 
[Sl. No. 22 (Para No. 1.75) of Appendix to the 41st Report (5th 

Lok Sabha)]. 

Action taken 

The delay of about four months in one case and about five and 
a half months in another case in revalidating the foreign exchange 
release sanction is regretted. Such delays are not likely to occur 
now that the administrative Ministries have been delegated powers 
under the Ministry of Finance O.M. dated the 2nd November, 1970, 
as amended from time to time. to sanction foreign exchange releases. 
[Ministry of Works & Housing O.M. No. G25015/8/72. dated 

14-12-1972]. 

Recommendation 
It took over two years to commission the IBM-cum-offset Dupli- 

cating Machines acquired at a cost of Rs. 4.46 lakhs for printing 
Hindi jobs relating to Parliament at the Minto Road Press, New 
Delhi. Such delays viewed in the context of the inadequacy of the 
existing capacity for Hindi. printing assume seriousness. The Com- 
mittee do not appreciate the lack of synchronisation of the purchase 
of these machines and the I.B.M. Typewriters without which the 
machines could not be commissioned. They accordingly hope that 
Government would find out as to what was wrong with the initial 
purchase proposal and take appropriate action. 
[Sl. No. 23 (Para No. 1.83) of Appendix to the 41st Report (5th 

Lok Sabha)]. 

Action taken 

Government h a w  gone into the matter and have found that the 
indent for the procurement for the Duplicating machines was placed 
as soon as the formalities were completed. This was done with a 
view to ensure that additional capacity is installed as soon as these 
machines become available. The delay in placing an indent for 



Typewriters was due to non-availability of certain technical details 
and due to time-lag in sanctioning foreign exchange. With the 
delegation of powers to adndnistrative Ministries in 1970 for m c -  
tionin$ foreign exchange, the delay will be obviated. Nevertheless, 
there was a certain amount of lack of synchronisation in the procure- 
ment of Duplicators and Typewriters and this is regretted. It will 
be ensured that such non-aynchronisation does not occur in future, 

[Ministry of Works & Housing O.M. No. G25015/8/72, dated 
19-12-1972]. 

The Committee find that the reports of the Cost Study Team and 
the National Productivity Council became available more or less at 
the same time in 1969 and that after examining the reports it was 
decided to accept the method suggested by the latter who also 
dealt with the problems of job costing, production planning, control, 
norms of output and classification of expenditure under different 
production centres. The Committee do not think it was necessary 
to entrust similar tasks to two different specialists. They, however, 
hope that a well-deflned costing system would be introduced in the 
Presses without further delay. 

[Sl. No. 26 (Para No. 1.88) of Appendix to the 41st Report (5th 
Lok Sabha)]. 

Action taken 

The tasks entrusted to the two groups of specialists were different 
in nature, scope and coverage. 

2. As for the costing system, a beginning has been made by issu- 
ing instructions for introducing the new statement No. 1 of the cost 
accounting system, in the Government of India Presses. 

For effective and uniform working of the cost accounting system, 
separate cost cells have also been set up in the Government of India 
Presses. A procedure for working out the cost of publications (j) 
in advance of printing to know the likely cost and (ii) to,serve the 
limited purpose of pricing the publication has been evolved and 
referred to Audit for their views. 

[Ministry of Works & Housing O.M. No. C25015/8/72, dated 
I4-l2-1974. 



Xt is also necessary to forthwith change over to commercial u p  
tem of Accounts which would make it padble to Iind out the rehrna 
of the Presses as compared with the investments made. This alone 
could establish the degree of efaciency of the Preclses, besides bring- 
ing in the desirable financial dlsdpUns in their working, in this con- 
nection the Committee would suggest that the &stance of an expert 
on finance and accounts should be available to the Department as 
a whole and if considered necessary, to each Press. 
[Sl. No. 27 (Para No. 1.80) of Appendix to the 41st Report (5th 

Lok Sabha)]. 

Action taken 

In order to have a cost accoun.ting structure whereby it may be 
possible to analyse, evaluate and investigate production costs for 
helping management in controlling the cost of printing and in mein- 
taining a reasonable degree of operating efilciency, the various Heads 
and Subheads of charges have been regrouped and a more anaiytical 
set of cost centres provided in a redesignated fonn for the Statement 
I. With the approval of the Director of Commercial Audit and that 
of Government, this new form has been introduced for adoption 
with effect from the accounts statement for 1072-73. 

The provision of an expert on financial accounts for the Head- 
quarters Office of the Chief Controller of Printing and Stationery 
is already under the active consideration of Government. Provi- 
sion of similar expertise to each of the presses is not considered 
necessary immediately, but exclusive Cost Cells under departmental 
Accountants have been set up in all the major presses. 
IMinistry of Works & Housing O.M. No. G25015/8/72, dated 

l412-1972]. 

The Committee do not find enough justification for the overstock- 
ing of paper, binding material and stationery continuously over a 
number of years at Nilokheri, Gangtok, Koratti and Coimbatare 
Presses. They do not appreciate accumulation of paper in some 
Presses when it is generally in short supply in the country. Further 
they feel that as work in some other Preues has su&wed for want of 
paper than should have been a centralised review of stock @tion 
in all the Presses with a view to diverting the surplus stock held 



to the P r e ~ e e  that need supplies. Thpy wish that such a review is 
introduced at least now. 

[SL No. 39 (Para No. 1.100) of Appendix to .the 41st Report (5th 
Lok Sabha)]. 

Action taken 

The recommendation is accepted. A strict watch on stock posi- 
tion is being kept in the Headquarters Office of the Chief Controller 
of Printing and Stationery and diversions are being made wherever 
the situation so demands. 
[Ministry of Works & Housing O.M. No. G25015/8/72, dated 

13-12-1972]. 

ikcommendation 

Tbe Committee note the view of the Controller of Printing that 
there was in fact no deficit of 1016-26 quintals of type metal valued 
at Rs. 4.7 lakbs as brought out in the surprise verification done a t  
New Delhi (Minto Road) Prep in July, 1969. On the contrary, ac- 
cording to him, there was a nominal surplus of 439 quintals. The 
Committee desire that Government should satisfy themselves of the 
correctness of this conclusion after an independent examination of 
the basis thereof. 
[Sl. No. 32 (Para No. 1.102). of Appendix to the 41st Report (Fifth 

Lok Sabha)]. 

Action taken 

An independent examination on the basis of records has been 
undertaken. 
[Ministry of Works & Housing O.M. No. G25015/8/72, dated 

13-12-19'721. 
Recommendation 

The Committee are unhappy about the persistant delay in the 
preparation of camlldated prof orma accounts (stores accounts) 
which had the effect of rendering the overall stores control ineffec- 
tive. Tbey desire that the Presses which are not finalising their 
accounb h tfme should be pulled up. 
[Sl. No. 33 (Para No. 1.106) of Appendix to the 41st Report (5th 

Lok Sabha) J. 



Action taken 

The observation of the Committee has been noted and hs tmc-  
tions issu&l to all the Government of India Presses. The imperative 
need for submission of the proforma accounts in time was also em- 
phasised on the Managers in the last Conference of the Heads of 
Presses in April, 1972. Compliance is being watched by the Chief 
controller of Printing and Stationery. 

[Ministry of Works & Housing O.M. No. G25015/8/72, dated 
13-12-1972]. 

Recommendation 

The Committee are somewhat concerned at the lack of proper 
care in preparing the estimates in this case which led to the unin- 
tended inflation of the price of water meters. That the estimated 
price of Rs. 192 per meter was on the basis of the then prevailing 
market price is hardly convincing as the rate contract price was only 
Rs. 68.00 and the contractor himself is stated to have purchased it 
locally at the rate of Rs. 105. Besides investigation of the patently 
inflated estimate in this regard, the Comanittee would suggest that 
in future estimate for the various items of work tendered for should 
be based on the current ratelrunning contracts wherever applicable. 
[Sl. No. 35 (Para No. 1.1 13) of the Appendix to Forty-first report 

of the P.A.C. (Fifth Lok Sabha)]. 

Action taken 
The question of fixing individual responsibility for lack of proper 

care in preparing the estimates has been considered but it has not 
been found possible to pin point any particular official who did not 
exercise proper care in working out the rate for this laon-scheduled 
item. General instructions have, however, been issued by the En- 
gineer-in-Chief, C.P.W.D. (vide his office memo. No. CE/Con/535. 
dated 26th June, 1972 (copy enclosed) to the effect that in that case 
uf non-scheduled rate items, while working out the Analysis of Rete. 
it should be ensured that where any of the constituents of the Ana- 
lysis of Rate are borne on the DGS&D Rate/Contract, that rate 
should be adopted for working out the Analysis of Rate or alter- 
natively, the current market rate at that specific period should be 
ascertained and adopted. All vgicers in the C.P.W.D. have been 
asked to follow these instructions strictly. 
[Mintstry of Works & Housing O.M. No. G25015/8/72, dated 

25-12-1972]. 



'$3 

No. CE/Con/635 
Govenunent , of India 

Centrql Public Work  Department 

New Delhi, the 26th June, 1972. 

MEMORANDUM 

Subject :--Basis of working out the rate for non-scheduled rate items 
where some of the constituents are borne on D.G.S. & D. 
Rate Contract. 

In a case for a work the rate for a non-scheduled rate item was 
said to be based on Analysis of Rate. The Analysis of Rate was 
in turn said to be based on the prevailing market rate. On enquiry 
it was found that the analysed rate was very much higher than the 
prevailing market rate, and also much higher than D.G.S. & D. Rate 
Contract rate. This became the subject matter of a draft para and 
adversely commented upon by the Public Accounts Committee. 

After careful examination of the case and observations of the 
Public Accounts Committee it has been decided that in case of non- 
scheduled rate items, while working out the Analysis of Rate, it 
shall be ensured that where anv of the constituents of the Analysis 
of Rate are borne on the D.G.S. & D. Rate Contract, that rate should 
be adopted for working out the Analysis of Rate or aiternatively 
the current market rate at that specific period should be ascertain- 
ed and adopted. 

The above instructions should be strictly followed in future. 
Sd/- (0. MUTHACHEN), 

Engineer-in-Chief. 

All Chief Engineers, C.P.W.D., etc. 

The Committee note that although the construction of staff quar- 
ters at Santragachi was completed in May, 1968, the Press building 



were constructed only subuequeatiy and the ahlfthg of the PNllC 
from K. S. Roy Road, Calcutta to Santragochi haa yet to be completed 
with the result that a substantial number of quarten reaain m 
occupied. The Committee wish to stress that there should be 0 
better planning in this regard. 
[SI. No. ?6 (Para No. 1.117) of Appendix to the 41st Report (5th 

Lok Sabha)]. 

Action taken 

The recommendation has been noted carefully. 
[Ministry of Works & Housing O.M. No, G25015/8/72, datcd 

13-12-19721- 



RECOMMENDATIONSIOBSERVATIONS WHICH THE COMMIT- 
TEE DO NOT DESIRE TO PURSUE IN VIEW OF THE 

REPLIES OF GOVERNMENT 

The Camrnittee desire that pending formulation of a "uniform. 
and more scientific basis" for the assessment of capacity of tbe Pree- 
ses, the capacity of the New Delhi (Ring Road) Press should also be 
laid down tentatively to have some comparison with the actual out- 
put. 
[Sl. No. 11 (Para No. 1.51) of Appendix to the 41st Report (5th. 

Lok Sabha)]. 

Actian taken 

A new method of assessing the installed capacity of a press on 
the lines suggested by the National Productivity Council has already 
been evolved and is to be applied to Govenunent of India Resses 
aa an experimental measure. Audit had seen this but suggested 
that it is for the Technical Departments to evolve a formula from 
their expertise and experience. All the Government of India Resses 
including Ring Road Press are being examined in the light of the 
new method for Anding their wpadtie8. 
[Ministry of Works & Housing. O.M. No. G2501518172, dated 

8-12-1972]. 

The Committee regret to h d  that while the Presses are enable 
to meet the printing requirements of Govenunent in full md in 
time, jobs are executed far in excess of requirements due to lack of 
coordination between the Indenting Department and the Chief Con- 
troller of Printing and Stationery. Although the Ministry has ex- 
plained that "at this stage it has not become possible to fix the 
resp&bilityn for the overprinting of registers by the Cobbatore 
Press, tbe Committee fail to understand how the matter was not 
gone into when the excess supply was brought to the notice of the 



press by the indentor in December, 1965. The Committee would, 
therefore, like to have an exphiation for the lapse. 

j I \  / 

[Sl. No, 19 (Para No. 1.64) of Appendix to the 41st Report (5th 
tolr gkb4) 1. 

The fact of excess printing of these forms and registers was inti- 
mated by the Superintending Ehgineer, Central Gauang Cirdq 
Central Water and Power Commission, Hyderabad to the Rem in 
his letter dated the 0th December, 1965 addressed to the Manager 
with copy to the Chief Controller of Printing and Stationery. The 
endorsement addressed to the latter is said to be not on the 5le and 
the presumption is that it has not been received. This matter war, 
however, brought to the notice of the Chief Controller of Printing 
and Stationery by the Manager, Government of India Press, Coim. 
batore in August, 1968 and immediately the matter was taken up 
with the Superintending Engineer, Central Gauging Circle, Hydera- 
bad, who regretted his inability to accept all the printed forms and 
registers. The Chief Controller of Printing and Stationery haa 
regretted his failure to take up the matter at the appropriate time. 
[Ministry of Works & Housing O.M. No. G25015/8/72, dated 

8- 12-19721. 

As regards delay in placing orders for mono-machines, the Com- 
mittee were informed that the indent did not bear any priority mark- 
ing and that in the absence thereof it had to be dealt with as an 
ordinary indent. It passes the comprehension of the Committee as 
to how when mono metals for these machines were procured already 
on priority basis and remained unused, urgency was not attached 
to tbe purchase of the machines. They, therefore, wish that respon- 
sibility for the lapse should be Axed. 

[Sl. No. 23 (Para 1.76) of Appendix to the 41st Report (5th 
Lok Sabha) J 

Although there was no particular urgency marking on the i!?- 
dent. the attention of the D.G.S.&D. had been particularly invited 
to the delivery date of 1st March, 1969 or earlier, if possible. A 
copy of the Chief Controller of Printing and Stationery's letter 



No. 2/11 (2) /WPM, dated the 21st November, 1968 i a  enclosed. In- 
dication of a definite date of delivery was considered sufacient to 
axprcw, the urgency attached to the indent. I t  is the view of the 
Government that there is no case for Axing of responsibility on any 
one in the indenting Department. 

[Ministry of Works & Housing O.M. No. G25015/8)72 dt. 8-12-72]. 

Copy of letter No. 21 11 (2) 16&P&S, dated the 21st November, 1868 
from S M  S. S. Narula, Deputy Controller (Adm.) OWce of the 
Chief Controller of printing and Stationery, New Delhi to the Direc- 
tor General of Supplies and Disposals (Central Indent Section) 
Jeevan Tara Building, Parliament Street, New Delhi. 

Subject: Procurement of Mono Equipment for Government of India 
Press, Ring Road, New Delhi. 

I forward herewith an indent bearing No. 131 RPP(68, dated 6th 
July, 1968 in triplicate in form No. D.G.S.&D. 85 for arranging pro- 
curement. 

2. The stores to be purchased are the proprietary makes of 
M s. Mono Type Corporation Ltd., Survey, England and so to enable 
you to finalise the procurement through I.S.M. London through a 
single tender enquiry, a proprietary article certificate in the pres- 
cribed form (three copies) is enclosed. 

3. The Government of India have released an amount of Rs. 26.10 
lakhs in free foreign exchange under the U.K. Credit Scheme. A 
copy of the Foreign Exchange sanction No. 13 80 67-P&S, dated 7th 
September, 1968 togethcr with a copy of the licensing conditions is 
enclosed. Out of this, Rs. 24.50 lakhs can be utilised for the pur- 
chase of the Mono equipment. The indent for the cylinder proof 
presses will be sent separately in due course. 

4. The terms and conditions of the Foreign Exchange sanction, 
the hensing cotiditions and the delivery date of 1st March, 1969 or 
earlier in the indent mag be noted for careful compliance. 

5. Regarding funds, it is clarified that no provision exists in this 
year's budget grant of the Government of India Press, Ring Road, 
New DeW. However, we will make necessary funds available this 
Year itself through supplementary grant, if supply materialises and 
Payment becomes due. Otherwise funds will be provided in the 
budget grant of the Press for 1939-70. The certificate on page 4 of 
the indent form has been signed in the light of this clarification. 
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The Committee would also like to s u ~ g s r t  that each Reer rbould 
prepare performance budget In addition to tho one for tbs &par+ 
ment as a whole so as to underscore the need for achieving and 
enforcing accountability better. 

[Sl. No. 28(Para 1.90) of Appendix to the 41st Report (5th. 
Lok Sabha) 1, 

Action taken 
Performance budget for each press particularly where some are 

forms presses, others book printing presses and some composite, 
presents several complex problems. It is therefore not proposed to  
prepare a performance budget for each press. 

(Ministry of Works & Housing O.M. No. GW015181721 of 13-12-72) 

Becommendation 

The Committee trust that the minimum and maximum limits in 
respect of various categories of stores fixed in 1965 would be suitably 
revised early in the light of actual needs since then and that effective 
control over the procurement stores would be exercised. 

[Sl. No. 29 (Para 1.99) of Appendix to the 41st Report (5th 
Lok Sabha)]. 

Action taken 

This recommendation of the Public Accounts Committee is with 
reference to the analysis of stock of paperlbinding materials etc. 
held by certain Presses in 1966-67, 1967-68 and 196849 (Para 1.94 
of the Report). 

2. During the last three years, conditions have changed substan- 
tially. There has been acute shortage of paper with the result 
that machines has in our Pressess are idling for want of paper. The 
time hao, therefore, come b keep 'reserve' stocks and for that pur- 
pose, it may be necessary to increase the Ifmite of minimum and 
maximum stock prescribed in 1985. For the purpose of revfewin$ 
these Mts, comments have already been Lnvftad from tbe Govern- 
ment of India Presses and their replies are under consideration. 

(Ministry of Works & Housing O.M. No. G2!lO1518[72 dt. 13-12-n) 



CHAPTER IV 

RECOMMENDATIONS I OBSERVATIONS REPLIES TO WHICH 
HAVE NOT BEEN ACCEPTED BY THE COMMIT'IEE AND 

WHICH REQUIRE REITERATION 

At present serious delays do occur in printing of Parliamentary 
Committee Reports and it is not uncommon that they are presented 
in cyclostyled form. I t  is disturbing to the Committee that Govern- 
ment have not ruled out "some delay" in future also. The Commit- 
tee need hardly stress that all Parliamentary work should be under- 
taken on a priority basis by making provision for the optimum de- 
mand. Any surplus capacity in the Press during lean periods may ' 

be made available tor Government work 
[Sl. No. 5 (Para 1.5) of Appendix to the 41st Report (5th Lok 

Lok Sabha) ] 

The Committee And that the debates in Lok Sabha and Rajpa 
Sabha (Original and Translated version) are being got printed from 
outside presses. The printing of original version and translated 
version of debates takes one and a half months on an average. The 
Committee understand that some years ago when the Parliamentary 
Debates were being printed in Government of India Press, Minto 
Road, New Delhi, the Debates used to be printed within ten days. 
The Committee are confident that if the capacity in Minto Road Press 
is used exclusively for Parliamentary work, as it is meant to, it 
should be possible to print the debates within ten days and with 
experience and effort bring them out within a week or less in the 
interest of giving wider publicity to authentic version of debates. 

[Sl. No. 6 (Para 1.16) of Appendix to the 41st Report (5th 
Lok Sabha)] 

The committee attach importance to the above recommendations 
and would like to know within three months from Government con- 
crete measure taken in implementation and realisation of these 
objectives. 

[Sl. No. 7 (Para 1,17) of Appendix to the 41st Report (5th 
Lok Sabha)] 



Action taken 

Two statements indicating the details of various jobs of Lok 
Sabha and Rajya Sabha Secretariats and the number of copies being 
printed are attached. The list will show the divergent nature of the 
jobs involved. In many cases the n w b e r  of copies to be printed 
is very low. In addition, Debatw (Original and translatedlHindi 
versions) are also to be printed. It is only the Lok Sabha and Rajya 
Sabha Secretariats who can estimate the peak work load emanating 
from them as only they are in a position to judge the details of jobs 
which will be sent to the Press for printing at any given point of 
time. However, the Department has from experience assessed the 
quantum of work which comes to 450 printed pages in English and 
320 printed in Hindi per day, taking the Budget Section of Parlia- 
ment as the peak period. Therefore, unless the Minto Road Prese 
has this much capacity i t  will not be possible to undertake the print- 
ing of all jobs emanating from both Houses of Parliament by that 
Press, and supply printed copies within the desired time. In our 
view it is not a practicable proposition to make provision for this 
optimum load as the spare capacity that might be available during 
off-session periods is likely to remain unutilised as the various other 
Client departments cannot be forced to wait for printing their jabs. 

However, the details of jobs that can be undertaken by the Minto 
Road Press has been assessed and it is felt that the Press should be 
able to print the following items:- 

(1) Original version of Debates of Lok Sabha and Rajyo 
Sabha. 

(2) All Bills in English and Hindi (At present Hindi Bills of 
more than 8 pages are being got printed from the Covern- 
ment of India Press, Faridabad). 

(3) Reports of various Parliamentary Committees in English 
and Hindi. 

(4) Miscellaneous jobs of both the Houses of Parliament in 
English and Hindi except the journal of Parliamentary 
Information in Hindi which will be got printed through 
other presses or private presses. 

While it is true that printed copies of Original version Debates of 
Lok Sabha used to be supplied within 8 to 10 days it may be men- 
tioned that at that time the number of pages used to be far lesser. 
Before 1964, the workload in Hindi was considerably less as most of 
the jobs such as List of Business, Bulletins, Synopsis of Debates, 



Bills, etc. were printed only in EngUsh. Now the work has increas- 
ed and it. will not be possible to supply printed copies of Debs- 
within 8 to 10 days as was done in 1064. However, it is the endea- 
vour of this Department to supply printed copies of Original version 
debates of Lok Sabha withln 30 days from the date of receipt of the 
manuscrfpt in the Press to begin within. Efforts will be made to 
reduce this time lag in course of time and with experience. As for 
the Original Version Debates of Rajfa Sabha normally the Manu- 
scripts are received late. However, as in the case of Original ver- 
sion of debates of Lok Sabha, these will also be printed on priority 
basis. 

As for printing the translated version Debates of Lok Sabha it 
will not be possible for the Minto Road Press to p r h t  .this with its 
existing capacity. Hence arrangements for printing this through 
other Government Pressesiprivate presses will have to be made. 
As for the Hindi version debates of Rajya Sabha, the Rajya Sabha 
Secretariat have agreed, as an experimental measure, to the printing 
of the Hindi version debates in the I.B.M. Unit of the Mlnto Road 
Press during "off session" periods. If the experiment proves succcs- 
sful, these will continue to be printed by that Unit during off Session 
periods otherwise the capacity of this Unit during off Session is like- 
ly to remain unutilised. 

Another important job is the printing of Reports of various Corn- 
mittees in English and Hindi. At the moment a large number such 
Reports are sent simultaneously to the Presses for printing during 
March-April with the result that it is not possible to supply printed 
copies within the desired time. Reasonable time should be given to 
the Press. Unless the sending of Reports is planned and arranged in 
a phased manner throughout the year, there is every possibility of 
the Press not Being able to supply printed copies in time. 

The synopsis and supplementary synopsis in Hindi of Lok Sabha 
and Rajya Sabha are at present got printed through private presses. 
These are to be printed and supplied to the respective Secretariates 
overnight, i.e. the manuscripts are received at about 9.00 P.M. and 
printed copies are to be delivered to the Secretariats by 4.00 A.M. 
the next day. In view of the large number of Sessional papers that 
the Minto Road Press has to print and supply, these will have to be 
got printed through private presses as at present. 

From the above, it will be observed that dependence on private 
Presses for printing Parliamentary papers cannot altogether be elimi- 
nated, as the translated version debates of Lok Sabha, Hindi version 



debates of Rajya Sabha, Syno* llnd ~ p p l m k y  rpopdr in 
Hindi of both the Secretariates may have to be gd: prlnW h u g h  
private presses. However, &orb will be made to lget thQ tnnrlattdl 
Hfndi version debat& printed through other Oovernmt pmmlea. 
[Ministry of Works & Housing O.M. No. GTW)lll~72, dt. 1 4 l t 7 S J  

Sasional papers Lok Sabha Rajya Sabha --- 
Englir h Hindi Hindi 
Copier Copm %Y:h copies 

(I) Bdletin Part I - . . 
(2) Bslletin Part 11 - . 
(3 )  Rwise 1 Last of Bminess . 
(4) L:st of Blsiness . . 
(5) S%PPI. L;st Of Business . - 
(6) SupPLto thk Synopsis Of Debates. 
(7)Synopsis. . . 
(8) List of Amendments . . 
(9) List of C l t  Mot;ons . 

(10) Private Memhers* List of Business 

: I I )  Q aestion List Starred . 
(12) Qmtion List Unstarred . 
(13 )  Short ,Notice Questions . . 
( r j \  Eng. Q. LW-One side (s*amed) 

PERIODICALS LOK SABHA - 
Hnglirh Hindi -- 

1 Privileges Digat . . . . 250 . . 
2 Absrract qnd Index . . . 250 . . 

3 J >  .r:nal of ?I-1'arn:ntary Information 500 125 

4 Digst  ofCentral Acts . . 350 



l.ok Sabha Rajya S ~ h h a  Lok Sabhs Wai j a  Sabha 
Govt. Bill Govt. Bill P M Bill  P M Bill 
Eng. Hindi Eng. H m d ~  1 nq. Hlndi bng. Hindi 

-7- 

3 As passed hy a .  95 4 5 0  -do.- 9 0 0  . . . . . . . .  
1.S 1.S 
3 7 5  s o  
RS OLLC 
5 0 
OLLC 

4 AS Passed hy H0ubcr Of 130 600 
Par1;arnent . . LS R S 

320 9' 
Law 
a n  

0 ~ k . C  

No, 01 mprcs 

English H m d ~  
.... -*- . - . - .......................... -- ....... -- - .... .-A -.- - ...... .- . . .  

. . . . .  , , , . r P.A.C. 1250 225 

. . . . . . . . .  3 C.P.U. P"' 

. . . . . .  9 Committee on Petition. 725 



LOK SABHA MWXLLANBOUS JOBS 

S1. D e d p t i o n  d lobs 
No. 

Brig. Hindi 

I Lok SabhaRactice and Procedure . . . . . 
2 Eng. Summons . . . . . , . . 
3 Hindi Summons . , . . . .  
4 Bng. Cat. of Sitttngs . . . . . . . 
5 Hindi Cat of Sittings. . . . , . , . 
6 Select Documents SClST . , . . . . 
7 Establishment List L.S. , . .. . , . 
a Bng. 9. List Chart . . . . . . . 
9 Hindi Q. List Chart . . . . , . . 

10 Attendance Register of PM'S . . . . . . 
11 Proceciure and Practice S. Camnittee " . . . . 
12 Alphabeticd List of Membrrs . . . . . 
13 Ayes and Noes for Division . . . . .  
r j  Manual of Anicles-Conatn. of India . . . , .. 
I 5 General Pass (Red) . , . , . . , 

16 Diplo. Gallery Card . . , . . . . 
17 Ccnsus & Corrigenda of Synopsib , . . . . 
18 List of Un-Parliamentary Expression' . . . . 
19 PmrtyPositioninLokSnbha. . . . . . 
20 SPtistialinfarm~tionRc.tlcbates. . . , . 
2 1 Practice & PrcxedcircT. Br. . , . , . . 
22 Brochure PAC -4H.V. j. . , . . . . 
23 Proceding of Prcsiri~ng Oti. Confcrcncc . . . . 
24 Corrigenda to L.S. Debtcr . , . . . , 

25 'P' File Cbcr  . . . . . . . . 
26 Lis~ofMembcn-LokSubha. . . . , . 
27 Prom~urc&Praaice--1'AC. , , . . , 

28 Direction by the Spepltcr-LS , , , . . 
29 Proceedings of Secretariat Gmfercncu. . , , . 
30 Proadurc and Practicv-Leg. Hr. . , , , . _- -.-.- ___vX .___ .  . . ..----.-. . .,..- .~ -... 



31 Ina:~gural Atidma by Shri Shaktihcr. . , . , 

32 Covcr of L.S. Deb. Pt. TI . , , . , , 

33 Cover of L.S. Deb. Pt. I . , . , , . 

35 Placards for Distr. of Budget P a p r  . , . , 

36 An Introductory Guide , . . , . . 
37 Financial Conimittccs Rcvicw , . , , 

38 Manual on Directions by thc Speaker mdcr  thc R!llcs 81 Pro- 
ccd!rre of L. S. . . . . . . . .  

39 Procedure awl IJractice P.K. Unit , , . . 

41 Ballot paper for Election to the Indian Council c-f Agri- . . . . . . .  culture Research. 

42 Ballot Paper for Election tc the Kuhher Bcard . . 
43 h l h s  Paper tor Elrction to the Empltvrcb' Start 

Insi~rvnce Gjrpn. . . . .  . . 
JJ Placruds f o r  ICAH, Kuhhrr Uvard and E S.I.C. . .  
J S  An lnrrt*iuctt~r~ ( i u ~ < t r  '11.V. . . . . .  
46 Bullut Papcr lor tlic Elcctlon 01 r I hlS , . . 

cr Ikll t~t  Papcr lor Eicctnw to LC. . . . . .  



St. 
No. 

Description of jobs 

.--.-. -... --.- 
59 Ballot Paper for Election to the Coffee Board . , , 

60 Placard for Elcction to Cardamom Board . . . , 

61 Visitors Cards-Spl. Gallcry . . . . .  
62 Application forn~ for Spl. Gallery . , . , , 

63 Official Gillcry Cards . , . . . . , 

64 Ballot Paper for Election to Silk noard . . . . 
65 Balloi Pap:r for Election trj Chir Boar,\ . , . , 

66 Ballot Pap:r T i v  Election to the Con. nf Dcllli Uni- 
versity . . , . , , , . , 

67 Placards for Elcction to Silk Board . , . , . 
68 Collec!ion for thc Departmental Ilecision , . , 

69 Ballot Pap2r Rcg. C.I.I.S.. Bangalorc . . . , 

70 Ballot Paper rc: C. I .  of Technr~l(~gy . , . . 
71 Placards rc: C.I.1.S.. Ihngalorc . . . .  
72 Placards for Elcction to Tca Uoard . . . . . 
73 Ballot Paper for Election to Tea Hoarti , , . . 
74 Folder-Estimate C(mn1ittrc . , . . . 

7' Brief fur Indian Dclcgatlon 10 Intrr-laarl Cg n- 
fxencc , , . . . , . .  

80 Programme-(;.S 11.1 I. I I ovrl visit lo Alganisthan 

8 :  Lok Lckha Sa~niti (ti\', P01rlr1. . . , .  
82 Sarhr i  Upkarnna Sambandhi I~r~ltlrr . , . , 

(13 Notice Form 0 1  Ilalf ail tiwtr ~l~mlssic'n . . . 
84 Housing, ?Llcphone, Furniture (M.P.) Kulcn. . 
8 5 Salaries and Allowances of M.Pr. Kulcn-I 957 . 
86 Biographical Sketches-Indian Pwl. Dele, to Poland 

87 Poldcr-Guidc for Visitan to the Gallery. . . . 
88 Fold-Library Information Centre.? , . . . 

Eng. Hindi 

89 Folder-Pul. Gmmittee . . . . 1000 . , 
, --- - -  - -. .- . .., .. . . -, ,---- -. . .- .-. -,---,--- ----. 



SI. Description of jobs Bng. Hindi 
No. 
-- - - "-- .-- - -.------- --- 
go Folder-How a Bill bear an Act. . . . . .  1000 . . 
gr Folder-Budget in Indian Parliament . . . .  1000 . . 
92 Folder-Indian Parliament . . . . . .  1004 . . 
93 F-Story of Parliamentary Reporting , , . . 1000 . . 
94 For Question Hour in Parliament House . . .  1000 . . 
95 F-Our Parliament . . , , , . , 1000 . . 
96 1;-Informat~on to Visitors to P. House. . . . .  10ao . . 

. . . . . . .  97 ILMuralPaintings 1000 . . 
911 &-Operung of P, House . . . . . . .  1000 . . 

. . . . . . .  99 F-Salcr)G)untcr. 1000 . . 
roo F-Parliament House . . , . , . . 1000 . . 
IOI F-Amenities for h4.1'~. . . . . . .  1000 . . 

103 Indian Parliu. 1)elcgation to Poland . . . .  765 . . 
104 Krsurne of Work done hy L.S. . . . . .  700 . . 
105 Gmmittees nn other bodies which Luk Sabhn is responsible 750 . . 
106 General I'nss (Regdl . . . . . . .  roQ0 . . 
107 Visitors Card (1'. Gallery # . . . . . .  1000 . . 
108 Central Hall Pass . . . . . . .  3 . . 

. . . . . . . .  109 Spl. Cull. Cards, 1 0 0 0  . . 
I 10 Othaill Card\ . . . . . . .  3 0 0  . . 
I 1 1  Pro~*dnr.c C(: I'rwocc l i c ~ .  Wing . . . . .  125 . . 
112 S y ~ u ~ p i s  1..S. D:ir. a:rJ S E \ ( ~ O I ~  5th 1.01: billit~:~ . . 600 . . 
I r 3 U~ogrUphi~,al Sht'rvhrs (11 (;DR. . . . . .  4 a . . 
114 I n  I f .  ~ I ! . l l l ! l  I i I . . .  40 " 
r I $  Sl.iti~tic.al In!~~rriu L , I I  H Qti.'\fi~~n . . . .  I M .. 
r 16 L!SI ,IS I'tCd,n!: ~ ! I ~ C L * I ,  i111.f >>C~?I . I I ,VS <>! state 1,~gl.lii- 

tlve I l l  1!1tlliI. . . . . . . . .  200 . . 
I17 I'drhUnle111 & 1:rrreigrl I'ollcy . . . . . .  130 . . 
I i n .  D i v i s I ~ ~ i  I I S  I X . . . . . . . . .  1.50 150 

9 1 i L i l  . . .  . . I 50 

- --- ----. .... _ . _ - _ _ . _ _ - - -  .- ------ 



SI. 
No. 

Description of ioba Eng. H W  

120 AddWa-G.  S. Dhillon at the Confern- of Presiding . . . . . . . .  Officers Bhopal 

. . . . . .  121 Plscards-StateLegislatiw 

. . . . .  122 Summary of Confidential Rcport 

123 Oath and Affirmation. . . . . . .  
124 

125 A s n d a  for PAC Confernece in Dec. . . . .  
I 26 Preceident of Divifiion . . . . . . .  
127 Abstract of Nominal Rolls B-Est ilr.ates. . . .  
128 Statements of Details oTProdisionprophscd fcr Pcy 
129 Procedure and Practice-Parl. Notice Officr . . .  
130 Advcrtishncnt of Journsl of Parlia, Infor~nation . . 
131 PIacarda-Confercncc of Chairmen of J'AC. . . .  
132 Placards State Bank A 'c. Comm. . . . . .  
133 Rly. Journey Formc. . . . . . . .  
134 Application 1:orms for same dny cards. . . .  

. . . . . . . . . .  54 1 a , .  . . . . 

. . . . . . . . . .  !42 . . . . 

. . . . . . . . . .  143 . . . . . . .  
144 InauguralAddrrsshyShaMhar . . . . .  200 203 

145 Parliamentary Journal & InToimtion . . . . .  Roo . . 
i46 HmdRookfo rhhnher s  . . . . . . .  700 . . 
147 Dccirian from the Chair other than Quertion~ . . .  150 . .  
rqR CbtClognc of Parl. Pub. for Sales . . , . . aooo . . - - --. -.- ---- - 



Sl. Description of jab, 
No. 

-- 

Eng. Hindi 

151 Minutes of the Committee on Petition . . . .  100 , .. 
. . . . .  152 Folder-S.C.1S.T. Committee 500 . . 

153 List of folder for Samnadiyo Patrika. . , . . 500 . . 

155 D.V.G. Card . . . . .  . . .  4!wJ .. 
156 Diplomntic Card Kaxinc. . . . . . .  . . . . 

I 58 Stearner Journey Form . . . . . . .  5" 
159 Mcmhers Steamer Journey Forms . . . . .  1400 . . 
160 Summary ofworks. . . . . . .  4- . .  
161 Rules of 2nd Conferens of Commonwealth Speukcr. . 100 . . 
162 Party Posil 'on in I A .  . .  . . . . .  50 . . 

. . .  163 Programme ftrr Visit o f  Speaker Fig1 to Ind~a 30 . . 
164 Speech hy i40nBhle Speaker, 25th A of Indin Indep~ndence 25 . . 

. . . . . .  165 S ~ e c h  of Hon'hlc Spcaker 25 . . 
166 En$. Folder Committee on Puhlic undcttak'ngs. . .  500 . . 
167 En& Spccch hg P. M. 25 Ann. . . . . .  1500 1500 

169 Mcet;ngofthe Standing Comm. . . . . .  90 

170 Programme of Indian Parl. Delegation to Canada . . 70 .. 
. . . . . .  171 Inter Slate Journey Report SOQ 

173 Progr~mmr of Indian Delegetion lo Inter h h l i c  ConfeRncc 
in Rome. . . . . . . . . .  50 . . 

174 Pru~rm\nre-Sccy. L.ok Sahhn to Afghanistan . . .  25 . . 



60 
RAJYA SABHA 

MISC. JORS 

SI. Discription of j o b  Ptkrt Ordor 
No. 

B~O. Hindi .------ - ---- -.-.----- ----- 
. . . . .  r Cover contcn ts to Bound Dcbatcs 150 . - ., 

2 Summoning Order . . , , . , , 6 .. 
3 Summons . . . . . . . . .  joo . . 
4 ProvisionalCPlcndarofSitting . , , , , 1300 . . 
5 Register for Record consumed by Question & related Matter IOOO . . 
6 Chart showing the dates of Answering Question , , 400 . . 
7 Pla-cnrds . . . . . . . . .  50 . . 
8 Cover. contents of Eng. Synopsis . . . . .  475 s 

. . . . . . . .  9 Vi~itor Register 1400 .. 
ro Statistical Information . . , , , , , 400 . . 
r r Form Hindi Bulletin Pt. I1 . . . . . .  500 . . 
12 Alphabetical List of Members . . . . .  250 130 

. . . . . . . .  13 List of Speaker 500 . . 
. . . .  14 Register of Paper laid on the tnhle 200 . , 

15 Statement by Ministen . . . . . . .  . . 
. . . . . . .  16 Attendance Register 50 . . 

17 Division List (Big) . . . . . . .  100 . . ,' 

18 Circular letter re, Appendix . . . . .  375 
19 D.O. letter form . . . . . . . .  500 . . 

. . . .  FileCover 

E n a u  to Supple. Synopsis , 

English Pamphlet . . 
Special Motor Car LPkls , 

Pnjya Sabha Numbered List . 
mjya Sabha Priority List , 

Index & Synopsis of  debate^ . 
_____. .- _ - - - . . 

. . . . .  500 . . 
. . . . .  1050 a .  

. . . . .  500 loo 

. . . . .  50 . . 
. . . . .  500 . . 
. . . . .  5- . -  

I 0 0  . . . . . . .  
.- --.---.- - -  . -- 



Description of joba Print Order 

28 P m  Reg. Intimation to Mimbtis Dissllowrd 
Qucrtion. . . . .  . + a )  

. . . . . . .  33 Prorogation Order 

34 Extract from R.S. Proceeding . , . , , 

35 SlipRwks . . . . . . . . .  
. . . . . .  36 Corrigenda & R.S. Debate 

. . . . . .  37 Members Salary R,.gistcr 

38 Statement lhowing the name of Mcmhers . . .  
39 Form Reg, Reserve BankDeposit . . , . . 
40 Form Reg. Notillcution to be laid on the table , . 

. . . . .  41 MembersSalaryBi1lRr.gistcr. 

42 Members TA & D A Rill Register . , , . , 

43 Register Telephone Bill . . , . , . , 

. . . . . . .  44 Salary Bill of M.P. 

45 Rcgister for claim for Rly. Journ,,! 

46 Not ia  of short Notice Question Discusion . 
47 OEcc Memorandum . . . . . . .  
48 Calling Attention Intiniat~on I,! hlembtrb . . .  

. . . .  5 2  Rnxipr Book (R. S. 56) ' J  

5 3  ~ : i r l G a U e t y C u r d s  . . . . .  , . 
54 M e n b n  IdcatifyCuds . . . . . .  
55 Seat ingArr~emcntChart  . . . . . .  
s 6 i b i p ~ r ~ ; r i r y ;  . . . . . . .  



SI. 
No. 

Description of joha. Print Order 
Bng. Hindi. ----- 

57 Special Motor Car LabebfotMembers . . . . .  
58 Parli~nnntmy Paper Flsg , , , , . . 
59 Prem Gallery Cards (Sessional) . , . . , 

60 DO. ( C T ~ ~ P J  
6I ~emorandum . . . . . . . . .  

. . . . . . . .  62 Gradation List. 
63 1stReport on Committed onRules . , , . 

. . . . .  64 Memo. of 4cknowledgnnent. 2000 . . 
65 ~emo.withtheAcknowledgement . . . .  1,m .. 

. . . . . . .  66 Form (R.S. 154) P40. 2,000 . . 
67 Form ( R. S. 15) P4O. . . . . . . .  x.OOO .. 

. . . . . . . .  68 Bearer Deliwry Memo 2,000 . . 
69 Visitor Cards (Public Gallery) . ao,ooo .. 
70 Register for Allotment of servant Qr. . . . .  300 , . 

. . . .  71 Register for cGHS tothe Members 300 .. 
. .  72 Application form for allotment of Servant Quaner. 750 .. 

73 Application form for allotment of motor Garriage , . 750 .. 
74 Evidenw-T.C. Report . . . . . . .  . . . . 

. . . .  75 Form Paper laid on the t able (AS. 186) 1,000 .. 
. . . . . .  76 Office Memo. (R.S. 951 1,000 .. 

. . . . .  77 Division List (Ayes &Noes ). 50 .. 
.. . . . . . . .  79 6 Kinds of Flag ( Big) %ax, 

. . . . . .  86 IntcrmediatC Journey Form SPOO . . 
87 P & A 0  Rpjya Sabha Register of Deduction f ~ n n  the Billr. 400 . . 

........ ... _ _  .. _.---_I ..._ ._ ___._.,__-- 



RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHEH 
W V W M E N , T  HAVE FURNISHED INTERIM REPLIES 

Recommendation 

The existing Hindi printing capacity is only 275 pages per day 
which appears to be far too inadequate. It is surprising that Gov- 
ernment aw unable to assess the quantum of work of Hindi Printing 
as the indentors are stated to be not in a position to furnish the 
relevant stutistics. In the absence of such an assessment the con- 
templated kdditional capacity of 375 pages per day was being done 
on an ad hoc basis. The Committee desire that the difficulties ex- 
plained in this regard should be looked into and a realistic assess- 
ment made of the requirements for printing in Hindi so that printing 
facilities can be augmented accordingly and in time. 

[S. No. 3 (Para 1.13) of Appendix to the 41st Report (5th Lok Sabha)] 

Action taken 

The matter is being processed in consultation with the Official 
Language Wing of the Ministry of Home Affairs. In the meanwhile 
some augmmtation has already materialised and plans for further 
augmentatiun beyond the additional capacity earlier contemplated 
are in hand. 

Ministry of Works and Housing O.M. No. G 2501518172, dated 
13-12-1972]. 

The Committee note that a Comimttee appointed by Govern- 
ment in 1PJ9 to go into the question of improvement in quality and , 
economy irc production in the Government Presses recommended 
immediate augmentation of mechanical branches in all the Presses 
and the rawnstitution of then1 into self-contained electrical-cum- 
mechanical units where it should be poasible to carrg out all repairs 
except tho! e which requirtid specialised engineering assistance. This 
recommendekion made in the context of the need "to reduce s top 
Page of mr lhine to the absolute minimum" is stated to be still under 



consideration of Government. T k  Committee would urge Govern- 
ment to come to an early decieion in this regard as  admittedly there 
is a need to have sufficient expertise built up within the Depart- 
ment. 
[S. No. 14 (Para 1.54) of Appendix to the 41st Report (5th Lok 

Sabha) ] 

Action taken 

Matters pertaining to staff strength, scale etc. are under further 
examination. Government expect to come to a decision shortly. 

[Ministry of Works and Housing O.M. No. G. 2501518172, dt. 
8-12-72]. 

Recommendation 
It is a sad commentary on the working of the Department that 

the installed capacity of the Presses on a uniform and scientific 
basis has not as yet been assessed. A productivity Cell for this 
purpose was set up only in September 1970. The Committee 
expect that this task would be completed early. This Com- 
mittee also desire that detailed studies of all Presses undertaken 
through the National Productivity Council should be completed 
as per a time-bound programme and prompt follow-u? action taken 
to enhance productivity. In the meanwhile the progress of imple- 
mentation of the recommendations of the Council in respect. of 
Faridabad Press and the results thereof may be intimated to them. 

[Sl. No. 18 (Para 1.58) of Appendix to the 41st Report (5th 
Lok Sabha)]. 

Action taken 

The National Productivity Council have completed their study 
of the Photolitho Wing of the Government of India Press, Minto 
Road, New Delhi. Their final report on the study has just been 
received. The implementation of the recommendations of the 
Council in respect of the Far idabd Press was opposed by the staff 
m d  the question has been raised in the Departmental Council of 
the Joint Consultative Machinery. No decision has gct been taken. 

[Ministry of Works and Housing 0.M. No. G. 2501518172, dt. 
8-12-72]. 

The Committee deplore the delay in commissioning the Press a t  
Ring Road, New Delhi. The Press which was scheduled to be com- 



missioned by September, 1987, went into nucleus production only 
on 15th April, 1960. The construction of the Press building which 
was to be completed by May, 1966 is yet to be completed. The 
committee desire that the delay and lack of coordination at the 
various stages of construction of the building should be investigated 
and appropriate action taken. 

[Sl. No. 21 (Para 1.74) of Appendix to the 41st Report 
(5th Lok Saha)]. 

Action taken 

The delay in the commissioning of the Government of India 
Press, Ring Road, New Delhi is under investigation. 

[Ministry of Works and Housing O.M. No. G. 2501518172! dt. 
8-12-72]. 

Recommendation 

The Committee are inclined to take a serious ~ ~ i e w  of the delays 
at various stages in commissioning the cop2er and nickel facing 
plant. That the plant which was procured in the year 1957 for 
installation at  the Temple S t ~ ~ w t .  Calcutta Press was finally installed 
and commissioned a t  Santragachi in 1971 after a lapse of 14 years, 
ran hardly do any credit to the Department. The delay in commis- 
sioning was partly explained as due to non-availability of DC 
power at  Santragachi although the Chief Controller of Printing and 
Stationery admitted when he tendered evidence before the Com- 
rnittee that it was not necesljary to wait for the D.C. gower and that 
il convertor would have done the work. The Committee would sug- 
gest a comprehensive investigation into the delays that occurred in 
this case which would serve as :I lesson for the future. 

[Sl. No. 24 (Para 1.82) of Appendix to the 41st Report 
(5th Lok Sahha)]. 

Action taken 

The recommendation of the Committee has been noted and a 
senior Technical Oftlcer has been asked to make investigations into 
this case and submit his report early. 

[Ministry of Works nnd Housing O.M. No. G .  25015'8f73. dt. 
8-12-72]. 



It is clear that there is no effective inventory contnrl and material 
management in the Government Presses. The Committee need 
hardly stress in this context 'that there should be regular verification 
as also occasional surprise verification of stodk and prompt follow- 
up action. The result of reconciliation of the discrepancies brought 
out in the stock verification at Nasik, Nilokheri, Faridabad and 
Minto Wad, New Delhi, Presses as also the results of reverification 
of stock at Coirnbatore Press may be reported to the Committee. The 
Committee would also be interested ia knowing the reasons for not 
conducting any physical verification for over 17 years since 1954 at 
the Temple Street, Calcutta Press. 
[S. No. 31 (Para lJ01) of Appendix to the 41st Report (5th Lok 

Lok Sabha)]. 

Action takm 

Reconciliation of the discrepancies in the stock verifiable at 
Nasik, Nilokheri, Faridabad and Minto Road, New Delhi Presses, as 
also, reverification of stock at Coimbatore Press are in progress and 
P1 efforts are being mde to complete the work within the next 
3 months. 

Preliminary enquiry made has not revealed the reason for not 
conducting the physical verification of stock for over 17 years at 
the Temple Street Press, Calcutta. An oillcer of the Headquarters 
Ofece of the Chief Controller of Printing and Stationery has been 
detailed for on the spot enquiry and to submit a report by the 
middle of December, 1972. 

As regards regular verification as also occasional verification of 
dead stock articles, the Chief Controller of Printing and Stationery 
is collecting necessary data to draw up a procedure so that proper 
watch is kept by his omce. 
& 7 

[Ministry of Works and Housing O.M. No. G. 2501518172, dt. 
8-12-72]. 

Now that all the Departments have been declared as "paying" 
with effect from 1st April, 1971, following the recommendations of 
the Committee, it is time to consider the quevti~n of treating the 
Presses as commercial units and preparing regular proforma accounts 



h tbe l a m  d monufacCuring ~DCOWI~, Wfft and fbes scwunt and 
balance sheet. The Committee with to be Mocmcd of the decision 
taken in this regard. 

,@l. No. 38 (Para 1.107) oB Appendix to &he Met Report (5th' 
Luk Sabha)]. 

Action taken 
In so far as the question of treating the Presses as Commercial 

Units is concerned, the Depa.rtment of Administrative Reforms of 
the Government of India examined the working of the Omce of the 
Chief Controller of Printing and Stationery some time back and in 
the Report submitted in February, 1970, expressed the'view that i t  
would be inappropriate to treat the Press as commercial units. This 
expert opinion of the Department of Administrative Refarms may 
be accepted. An extract from the relevant portion of the Report is 
attached. 

2. As regards the question of preparation of "manufacturing 
account", "profit and loss account" and "balance sheet", it is proposed 
to examine this in consultation with the Comptroller and Auditor 
General to see in what manner changes can be introduced in the 
existing system to conform to Committees recommendation but 
without the Presses being treated as commercial units. 

[Ministry of Works and Housing O.M. No. G. 25015'8172, dt. 
22-8-72]. 

Copy of Annexure XXV (Para 1.13) of the Re?ort of Department 
of Administrative Reforms, Ministry of Home AfFairs, on the Or- 
ganisathn of the Chief Controller of Printing and Stationery. 

Why not a company form of organisation for the CCP&S? 

1. One of the points that arose in this department's initial dis- 
cussions with the CCP&S was whether a company form of manage- 
ment would result in greater efficiency for that organisation. 

2. The company form of management has been generally adopted 
for public sector undertakings in both manufacturing and com- 
mercial spheres. This form of management is generally favoured 
for the following reasons:- 

-it provides a great deal of freedom of action in the manage- 
ment of the manufacturing activities and is not bound by 
the normal procedures of a bureaucratic set-up. 



-it enables a public undertaking doing business to conlltftute 
itseIf into, and be seen to be, a separate "commercial 
entity. 

-it enables the adqption of sound managerial and commer- 
cial practices. 

-it provides for very large delegation of functions and assign- 
ment of resources. 

.-it enables public undertakings to be subjected to the 
salutary discipline of company law. 

3. Though the management of the Government of India presses 
is comparable to the management of industrial units, the gecial 
characteristic of the CCP&S is that it is essentially a service organi- 
srltian, catering to the printing and stationery requirements of the 
-wernment departments. Unlike a commercial undertaking, the 
WP&S does not have the option of refusing a particular type of 
printing job either on grounds of shortness of notice given, or the 
capacity of the presses being fully utilised at that time. Similarly 
its scale of preferences cannot be influenced by considerations of 
higher profitability. At times high priority jobs at short notice are 
received for execution by the various Government of India presses 
rnd the CCP&S has no option but to accept them. This may even 
be at  the cost of deflectig tbe course of execution of the other 
jobs. 

The CCP&S cannot have in thesc matters the freedom of action 
which is such a vital ingrdient  of the companv form of manage- 
ment. In handling secret jobs from the Ckwernment, utmost precau- 
tinns would have to be taken by the presses. without allowing 
cons;derations of economy to endanger security. 

4. The conclusion is therefore inescapable that a purely cornmer- 
f i? l  approach to this subject would be quite inappropriate. I t  is 
iqteresting in this connection to quote from brochure issued by Her 
7r:~je;ty's S t a t i o n e ~  Omce giving a broad outline of its his tov and 
work: 

". . . . . A  purely commercial approach on all occasions would 
in any case be inappropriate and undesirable in a pepart- 
ment which exists soleIy to R i \ r e  service to Parliament. 
to Government Jepartments and to. . . . .This is parti- 
cularly in relation to printing and publishing." 

5. It should be possible to secure in practice all the advanhues 
inherent in a company Wpr of management, through a realignment 



d telationahip of the CCPdrS with the secretariat, and a liberal 
delegation of gowers to CCP&S and his lower formations. . 

Recommendation 

The, Committee understand that considerable savings occurred 
under the head "B-Stationery Stores-Purchases in India" after the 
introduction of centralised system of payment in the year 1967-68. 
They accordingly wish that short-comings, if any, in the system 
should be remedied and effective budgetary control ensured. 

[Sl. No. 37 (Para 1,120) of Appendix to the 41st Report (5th 
Lok Sabha)]. 

Action taken 

The m.atter is being pursued with the Pay and Accounts Omcer, 
Calcutta. 

[Ministry of Works and Housing. O.M. No. G. 25015:8 72, dt. 
13-12-72]. 

ERA SEZHIYAN. 
NEW  ELH HI; 

January 7- 1973. -- 
Magha 7, 1894 (Saka). 

Chairnuin, 
Public Accounts Committee. 



Appendix 

S . No. Par3 No. Ministry!Depa~ment 
of R e p n  concerned 

Conclusion~Recommenda ions 

I 1 4  Works and Housing The Committee hope that the final replies in respect of those re- 
commendations to which only interim replies have SO far been furni- 
shed will be submitted to them expeditiously after getting. them,- 
vetted by Audit. 

3 
The Committee note that the assessment of tbe quantum of work 

of Hindi Printing is being attempted in consultation with the offkiaal 
language wing of the Ministry of Home Affairs. The Committee desire 
that it should be expedited in order that the printing facil'tti~ could 
be augmented on the basis of realistic assessment of the requirements. 

The Committee regret that although they had stressed the need 
to attend to the printing of Parliamentary jobs in the ~overnmeht  of 
India Press, Minto Road in time. the Ministry have merely stated the 
existing limitations and argued that even the original version of 
debates cannot be printed within 10 days. In view of the importance 
attached to this matter, the Committee would like to reiterate ttiat 
all the Parliamentari jobs should be done in time as otherwise the 



utility of the publications will suffer. The matter may therefore be 
settled in consultation with the Lok,Sabha and Rajya Sabha Seereta- 
riats under intimation too the Committee. 

The Committee note that the matters inter alia pertaining to the 
question of augmentation of mechanical branches in all the Presses 
are under further examination. As there has been already a delay 
of over 12 years, the Committee would like to emphasise that suita- 
ble measures should be taken forthwith in the interest of smooth 
functioning of the Presses. The Committee are unhappy to note the 
inordinate delay in a matter of such vital importance. 

The Committee are disappoined to note that no programme has 
been drawn up for the completion of the detailed studies of all the 
Presses undertaken through the National Productivity Council a n d  
that the implementation of the recommendations of the Council in 
respect of the Faridabad Press has not yet been decided. The Com- 
mittee would like to urge that a prompt follow up action should be 
taken on the reports of the Council already received and the studies 
in the remaining Presses completed within a target date to be fixed. 
The Committee may also be informed of the action taken in this f 
regard. 

-d- The Committee find that the delay in commissioning the Press at 
Ring Road. New Delhi is still under investigation. The Committee 
would stress that the investigation should be completed expeditiously 
and appropriate action taken. In the meanwhile the progress made 
may be intimated to the Committee. 

" - - -  - -  - - -- -- --- - - -- - 



7 1 23 \X'o&s a d  H~lusing The Committee have been informed that while provision of ;m 
expert on Finance and Accounts to each of the Presses is not consi- 
dered necessary immediately a provision for the Headquarters 088ce 
of the Chief Controller of Printing and Stationery is under active 
consideration of Government. The Committee &sire to emphasist 
that the Headquarters Oftlce should have .a Financial Adviser and 
Chief Accounts OtRcer early. 

In reply to the Committee's observation as to why no physical 
verification of stock was conducted for over 17 years sin& 1954 at- 8, 
the Temple Street Press, Calcutta. the Ministry has intimated that 
an Officer of the Headquarters Office has been deputed for on-the- 
spot enquiry. The Committee would like to know the outcome of 
the enquiry. 

As regards the preparation of a regular proforma account in the 
form of manufacturing account, profit and loss account and.balance 
sheet. the Committee note that it is proposed to examine this ques- 
tion in consultation with the C.& A.G. to see in what manner changes 
can be introduced in the existing system to conform to the Commit- 
tee's recommendations. In view of the importance of the matter, the 
Committee would like to im~ress  oh the Government the need to 
ficalise the matter without further delay. 



The Committee had recommended that shortcomings, if aay, in 
the centralised system of payment should be remedied ahd effective 
budgetary control ensured. The matter is being pursued by Govern- . 
ment with the Pay and Accounts Officer, Calcutta. The Committee 
would like to know the outcome of the examination. 



SL Name of Agent 
No. 

Agency S1. Name of Agent 
NO. No. 

lain' Book A wcy Con- 
naught  lace, k e y  D ~ M .  

S a l  Naraln & Sons. 3141, 
Mohd. Aft Bazar, Morl 
Oate, Ddhl 

Atma Ram & Sons, Kaah- 
med Gate, Delhi-6. 

1. M, lalaa & Brothers, 
Mod Gate, Delhl. 

The Central News A ency, 
23/90 Connaught !lace. 
New Debi. 

The En 'sh Book Sbre. 
7-L. 8nnaught  Circus. 
New Delhi. 

Lakshml Book Store, 42. 
Municipal Market, laapath, 
New Delhi. 

31. Bahree Brotheu, 188, Laj- 
patrai Flarket, Delhld. 

32. Jayrna Book Dcpol, Cbap- 
parwala Kuan, Karol Bagb, 
New Delhr. 

Oxford Book & Strtioocry 
Company, Scindlr House, 
Connaught Place, NUW 
Delhi-1. 

People's Publishin How, 
Ran1 Jhaml ~08%. New 
Delhi. 
The United Book Agency, 
48, Amrit Kaur Market, 
Pahar Ganj, New Delhl. 

36. $Hind Bock House, 82, Ja* 
path, Naw Delhi. 

I5 31. Bookwell, 4, Sant Naran- . k u l  Colony, Kingsway 
Caap, Delhi-9. 

20 MANIPUR 

38.!fShrl N. Chaoba Singh, Newc 
Agent, Ramld Paul Hlgb 

23 School Anncxe. Imphal 

AOBNTS I N  FOREION 
COUNTRIES 

27 
39. The Secretary, Establbh- 

ment Department, The 
68 Hi h Commissioo of Indra, 

~ n f i a  House, Aldwych 
LONDON W.C.-2. 






